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Title: Discussion on the Supplementary Demands for Grants in respect of Budget (General) for 2007-08.

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, I beg to present the first batch of Supplementary Demands for
Grants for 2007-08. ...(Interruptions)

MR. SPEAKER: You cannot question the Speaker's decision.
...(Interruptions)

MR. SPEAKER: Dr. Satyanarayan Jatiya.

...(cemaeme)

3EAL EICA: olRI-arn 3t &l sl &) You are compelling Ministers to reply and compelling the Speaker to respond. =& @@ &l 3a1 &7

Yes, Shri Satyanarayan Jatiya, you can start.

Motion moved:
"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account
shown in the third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of
India, to defray the charges that will come in course of payment during the year ending the 315t day of March,
2008, in respect of the heads of Demands entered in the second column thereof against Demand Nos. 1, 8, 9, 11,

12, 14, 18, 19, 23, 28, 32, 33, 35, 44, 46, 48, 50, 52 to 54, 56, 57, 59, 63, 65, 67,69, 70, 78, 86, 87, 93, 99, 100
and 104."

*Moved with the recommendation of the President.

(Interruptions)
3ERTET FABICT: 3T IAICIRRIVT SIfc= ofdl & |
31 HRIGIRRIVT Sifean (353101 ): 3leRiel ABIGRI, EavIdlG, Mol UEdlel R,
Hofofter sreergt off, a 2007-08 . .. (craer)
MR. SPEAKER: You can continue after lunch. I have reserved your place!
Thank you for your cooperation.
The House stands adjourned to meet again at 2 p.m.
13.01 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.




14.04 hrs.

The Lok Sabha re-assembled after Lunch at four minutes

past Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: The House shall now take up Item No.18

I would request Dr. Satyanarayan Jatiya to continue his speech.[R12]
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waauifr @sten i aioft &t & a2 ot arft 2t 8, i as fc1 @sic A s Al efl, fboq FeT asie A S T o 81 s, sl 3 M BAs Fuw @1 11df
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&l @it @) snuel el & [ St 36ur 3 el 9 doir Al e, ag g sl 2 AT A U B2 Prn E, A dgd 3wl &, Afdsel Hu1 ol gkl & e 3A
allent A Preten arfde) @S oft fRsaet ssor e @il 2 - aeifds 33t groran ol 3 o1 A & ag At waen 3, b3 331 svur a1 &It oft e 3| gt Aok
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dol & @oirl, I3 eBipiR] e Soll aifde) Si3t &3 @wt 3, SRR 3 a3 32B1 3 i & acyel &l st &, o avedt an aifr 3 ww odl aven ared,
{3 [op2mer @l =il aifor 3t wp1 weol & e awen i s &7 @e yrel ik AWl 8| $2R1 fbemmer @l e B3 B, Rl @1 srurger @ werRn 33 fber-
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U3q] DR DI A6 A 303 o8l Sl 3| 3d2d R Al b @iy 31 3must wa1 & b 4 6 s 550 @2s wuw &) Sl &, 3uet st Afearst 3 & e,
U3 $IP 3UKT I St AR b3l Irulcel @l 8, 3 AT ol faseon Baan yfer fddeer 336 Fuz orn 8, a2 53! gkt b2t of eemrn 38?7 335
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8y 1 ordidt 32.4 yferort o [N16]

o1a3t 8y 9 ad 2004-05 9 a3kt wat gk 25.7 wdie g3 &) ol oRkdl ad 1993-94 3 36 wlic &, as 3mat 27.5 wic & sol G A i
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Al o 1St 911 8, Al ST AT el 891 &l i,

Br1 ge g & Bicefl @1, sprR uar 8, A o1 &9 oft @ difom

SHRI ADHIR CHOWDHURY (BERHAMPQORE, WEST BENGAL): Mr. Deputy Speaker, Sir thank you very much for giving me this
opportunity.

Sir, the hon. Minister of Finance has proposed the first batch of Supplementary Demands for Grants for the year 2007-08 which
includes 39 Grants. He has sought the approval of the Parliament to authorize gross additional expenditure of Rs. 20,412.14
crore.

Sir, if we observe the economic scenario of our country now,

If we observe the economic scenario of our country now, then, we will be proud that the growth of our economy has been
accelerated much to the satisfaction of the people of our country.

According to Haliburton, no man is rich whose expenditure exceeds his means and no man is poor whose income exceeds
outgoings. To that objective, our Finance Minister has been performing exceedingly well in terms of financial responsibilities,
fiscal discipline, prudential norms, etc. which have been manifested in the growth momentum of our economy. He has very
stridently been following the dictum of growth-investment-growth.



Insofar as GDP is concerned, the growth of our GDP has been registered at 9.4 per cent in 2006-07. It was 9 per cent in 2005-
06; 7.5 per cent in 2004-05 and 8.5 per cent in 2003-04. It clearly indicates that the average growth is estimated at 8.6 per cent
during the last four years. You will be astonished to know that the growth of our GDP to the tune of 9.4 per cent is highest on an
annual basis till date. I know that any acclamation for the UPA Government will pour melted lead into the ears of our opposition
but the fact is that the growth of our economy is appreciated by all quarters, all sections of our society.

It is well postulated that high growth always generates its own momentum. Momentum of growth entails generation of more
resources, and more resources mean that we would have been able to invest more in our financial system. Naturally, this virtuous
cycle has been followed very religiously by our Finance Minister. As a result of higher growth of employment together with
programmes which focussed on poverty alleviation, the head-count ratio of poverty declined to about 22 per cent in 2004-05.
sifeen Sff, ga elor 213t a3l o) I1A-21 o1l et e &, AR uRl o Siic-gus ol 3| This is for the first time that it has proved that the
growth of our employment has exceeded the growth of our population. As I said earlier, since Independence, this is for the first
time that it has been achieved. In the last year, we have been able to generate employment to the tune of more than 11 million
which is 60 per cent more than the employment generated by China. It contributes the share of more than 50 per cent
employment generation among the BRIC countries.[R17]

Naturally, this economy is facilitating the creation of jobs in our country as a result of which working poverty has been
dramatically reduced indicating that more people have managed to put themselves out of the net of absolute poverty and it has
been ratified by the International Labour Organisation also.

Sir, today we have set our foot in the 60 ™ year of our Independence. Before we set out in our odyssey in the year 1947, India
was regarded as one of the poorest economies in the world. Today it has become a hot spot and we even have more billionaires
than any other country in Asia.

The Government has stepped up its Plan expenditure to the tune of 134 per cent over the previous year because the UPA
Government is following the dictum of ‘faster and more inclusive growth. Per capita national income has registered an increase of
7.4 per cent during 2005-06. Our robust economic growth has been accompanied by a healthy increase in the rate of investment
in the economy as the gross domestic capital formation has been estimated at 33.8 per cent over the previous year of 2004-05
when it was at 31.5 per cent. The rise in investment is supported by a rise in savings. Savings, to the proportion of GDO, has
increased to 32.4 per cent. Naturally, our macro economic fundamentals are very much positive.

Our service sector, driven by high demand in financial services business, including IT-enabled services, has carved out a niche in
our economy. This Government is quite optimistic that a 10 per cent growth trajectory would remain alive in the foreseeable
future because our industrial sector and our manufacturing sector are registering a resurgent growth.

Sir, we are fortunate enough that we have a favourable dependency ratio also. India will be continuing to reap its demographic
dividend. The number of persons in the age group of 15 to 64 years is expected to reach 67 per cent of our population by the
year 2025 and India is expected to have the lowest median age population of 32 years by the year 2030.[R18]

[r19]Sir, the larger number of working population, the saving habits of the people and increase in income level continue to
provide large domestic savings to sustain our investment levels. It is also heartening to note that our 20 million Indian Diaspora
have been contributing a massive savings to our economy. The remittances from those Diaspora are already more than the
investment of multinational companies in India; not only that, the share of Indian expatriates in North America are contributing
40 per cent by exploding the myth that the expatriates of Gulf are contributing much.

Sir, inward and the outbound trade in goods and services now account for around 50 per cent of our GDP. The manufacturing
sector has grown at a healthy rate of 9.2 per cent in the last four years. It accelerated to 12.3 per cent in 2006-07; measured in
terms of index of industrial production, the manufacturing growth has reached 12.5 per cent in 2006-07. In the first two months
of the current year, the manufacturing sector growth was maintained at a healthy rate of 12.7 per cent.

The other salient feature is that the capital goods registered a growth of 18.3 per cent in 2006-07. The growth momentum is
being maintained in the current year as well. Construction has been growing at 12.6 per cent per year contributing greatly to the
creation of unskilled jobs that will benefit the poor and lower income groups. Trade, hotels, transport and communication are
other sectors that generate a large number of unskilled and semi-skilled jobs, which have grown at 11.6 per cent per year
Financing, insurance, real estate and business service have been growing to the tune of 8.9 per cent per year. Sir, naturally, we

are optimistic that the growth trajectory that has been propelled by the Government will be sustained.

Insofar as the agricultural sector is concerned, yes, we are all concerned of the growth of our agriculture. But the Government is
also keen to see the rejuvenation and revitalisation of agricultural sector. Already a sum of Rs.25,000 crore has been proposed to
be invested in the coming four years. Not only that the Finance Minister, in his Budget, has proposed to offer credit to our



agricultural sector to the tune of Rs.2,25,000 crore. This is a humongous amount of credit flow to the agri sector which often
witnesses a staggering role of our economy.

Sir, the National Development Council has observed that agriculture must be reoriented to meet the needs of the farmers and the
Central and State Governments should evolve a strategy to rejuvenate agriculture. Growth of agriculture cannot be the sole
responsibility of the Union Government.

As far as hoarding is concerned, the Essential Commodities Act and such other Acts are to be implemented by the State
Governments. The Government is generous enough to help the State Governments to frame up their own strategy so as to
rejuvenate the agri sector.[r20

Sir, about the National Rural Employment Guarantee Scheme, I am simply referring to some instances. Government is providing
generous fund under National Rural Employment Guarantee Scheme. But the performance of the States is varying. For instance,
insofar as Rajasthan is concerned, they have performed very well. Out of 100 days, to be entitled for the poor worker in the
village, already 77 days have been allotted to those poor people. But in the other parts, in West Bengal, only six days have been
allotted; in Kerala only three days have been allotted. So, it depends upon the performance of the respective State Governments.
Only providing fund will not suffice to eradicate the poverty, to generate employment. The State Governments must have to play
their own role in the growth of our economy. Therefore, the disparity is very much palpable among various States of our
country.

As per NDC's proposal, the Government has launched a Food Security Mission covering wheat, rice and pulses aimed at
producing over the next four years an additional eight million tonnes of wheat, ten million tonnes of rice and two million tonnes
of pulses. Secondly, they are going to incentivise States to draw up plans for agriculture sector more comprehensively, taking
agro-climatic conditions, natural resources and technology. Thirdly, they are going to provide additional resources for irrigation
via Accelerated Irrigation Benefit Programme, including a component on modernisation linked to command area development
and participatory management. Fourthly, they are going to give the national agriculture research effort a strategic focus. They are
going to restructure pattern of Rural Infrastructure Development Fund by NABARD to provide for State-wise indicative allocation
for the entire Eleventh Plan. They are going to initiate steps to restructure fertilizer subsidy and its delivery to provide balanced
plant nutrition without adverse effects on soil.

I would like to draw the attention of the Government and the Minister also that the National Commission on Farmers very
clearly stated that since WTO has started functioning 12 years ago, our farming community is not well-equipped, is not well-
trained to know the trade literacy, the genetic literacy, the quality literacy and the legal literacy. I think these are more vital
components of the agri sector so that our farmers are well-acquainted with the global trading scenario and other global
implications in the wake of World Trade Organisation. In spite of our huge potentiality in the agriculture sector, we are not able
to reap up the benefits. However, the technologies are on the shelf.

Sir, 1968 marked the beginning of the Green Revolution leading to a quantum jump in the productivity and production.
But in the last 10 years, we are witnessing a fatigue in the Green Revolution with the growth rate in food-grains production falling
below population growth for the first time since then. Only 10 per cent of our farmers are covered by crop insurance. May I know
from the hon. Minister what is the status of agriculture risk fund? I would like to know whether you are pondering over it.

Strategic initiative to modernise and diversify Indian agriculture both horizontally and vertically, particularly in the areas of
post-harvest management and farm-level processing and value addition can generate quality employment opportunities for a
large number of rural people. It is very alarming to note that seed quality in various parts of our country has not been adhered

to.[r21

In addition to it, the soil nutrient, which is the most vital component in the growth of our agriculture, has been registering a
negative aspect which needs to be corrected as soon as possible.

Sir, our foreign exchange reserves have registered a robust growth and it has now touched the figure of 204 billion dollars. The
Government is going to borrow five billion dollars of the Reserves to fund local infrastructural projects because in spite of our
growth momentum, it is true that still we are suffering from poor infrastructure. That is why, even CII recommended for the
vibrant infrastructural sector.

Secondly, the Indian rupee, on April 26, 2007, appreciated to below the '41' mark against the dollar. It turned India into a trillion

dollar economy, the 12th country in the world, and it is a great achievement. But in the same tune, I would like to ask the hon.
Finance Minister whether appreciating of the rupee will adversely affect our export growth. That has to be taken care of.

For the first time in the Indian history, the market capitalization of the Bombay Stock Exchange has crossed the country's GDP



when the total listed market cap touched the figure of Rs. 33 lakh crore eclipsed the GDP figure of Rs. 32 lakh crore.

Sir, India's share in the global GDP measured in terms of the purchasing power parity was 5.9 per cent which was the fourth
largest economy in the world after the United States, China and Japan.

Sir, last but not least, I would like to draw the attention of the hon. Finance Minister that in the wake of Sachar Committee Report
we came to know that in various States of our country, minority population has been lagging behind in social, educational and
economic areas. In that regard I would like to draw the attention of the hon. Finance Minister that I am hailing from the district of
Murshidabad, which is regarded as the highest concentrated area of the Muslim population in the country, and they are out to
earn their livelihood. Out of desperation, are compelled to adopt various illegal activities including cattle smuggling and other
illegal activities. So, special emphasis should be laid on the Muslim concentrated districts in our country. ...(Interruptions)
Including Murshidabad.

MR. DEPUTY SPEAKER: Please conclude now.

SHRI ADHIR CHOWDHURY : Sir, before concluding my speech, I would like to quote a few lines of Jawaharlal Nehru:

"Many dreams we have dreamt are today drawing near and being materialized. When we undertake a big work we
have to do so with a large heart and a large mind. Small minds or small minded nations cannot undertake big
works when we see big works our stature grows with them and our minds open out a little."

With these words, I conclude my speech.

SHRI ANIL BASU (ARAMBAGH): Respected Deputy Speaker, Sir, I thank you for giving this opportunity to participate in this
debate.

My esteemed colleague, Shri Adhir Chowdhury has spoken eloquently and extensively on the brilliant performance of the
economy and that of the Ministry.[R22]

Our only problem is that our countrymen, more than 120 crore people, are unable to understand this brilliant performance. With
the sorrows, sufferings and the miseries that they are facing, they are unable to understand that Bharat Sarkar, which is ruling the
country, actually is performing to their expectation.

Last week, most probably on 13t August, the hon. Finance Minister was replying to the debate on the State Bank of India
(Amendment) Bill. I did not participate in that debate nor did I interrupt the hon. Finance Minister because I love to listen to the
hon. Finance Minister. His style of speaking and replying is always liked by me though the content is always short of expectations
of the millions of toiling masses. I do not have any doubt really about his ability to conceive but his ability to deliver is always a
question mark to our countrymen.

Sir, according to the Economic Survey of 2006-07, our GDP at 1999-2000 price was 9.8. Our GDP at current price was 14.4. Our
Wholesale Price Index notionally at February 2007 was 6.7. Our Consumer Price Index was 6.9. our agricultural production
compared to 1981-82 has increased by 2.7 per cent . But if you consider the population increase, this increase is negative. Our
food grains production has increased by 0.3 per cent.

Now, the question arises as to why there is a hue and cry inside the House as well as outside the House regarding the prices of all
essential commodities. If you look at the Wholesale Price Index in August, you would see that there is a decline. But if you see
the Consumer Price Index, you would find that it has steadily increased. Is it a fact? If it is a fact, what are the reasons for the
same? This shows that there is some defect in the demand and supply chain. It is also proved that the Government has failed to
act to initiate action in reducing the Consumer Price Index. The steps taken by the Government are inadequate to control the
price rise.

In Delhi, the price of potato as on today is Rs. 22 per kilogram. The vegetable prices are beyond the reach of the common

man.[r23]

15.00 hrs.

Mainly, the price on food items, rice and wheat, has gone up like anything. Drugs and medicines could not be touched by the
common man. Even their very dear and near ones are dying. They are not being able to purchase drugs and medicines because
the price has soared so high.



Now, my question to the hon. Finance Minister is this. How are you going to initiate further action to control the soaring high
prices of all the essential commodities so that effectiveness of your action brings relief to the people of this country, especially, to
the poor toiling masses? My question to the hon. Prime Minister is this. Would you be very kind enough to explain to the House
regarding the amount sanctioned by the House in 2005-06 and 2006-07 financial years and the release of fund and utilization in
these sectors, especially, education, health, poverty alleviation at the end of the financial year? You never give these figures
because your transparency is always kept under a veil and you would not tell the House what the true picture is.

Why there is so much crisis? My hon. friend, Mr. Chowdhury has suggested some steps. I am in complete agreement with him.
The performances, which the Government is required to undertake, are not being taken till date. He has suggested something. I
support that. But why there is so much crisis? Why the prices of essential commodities are soaring? Why the agriculture scenario
is so depressing?

In my opinion, one of the major important factors is that the Government, our beloved hon. Finance Minister is busy elsewhere.
He is busy elsewhere which is outside the Common Minimum Programme. The Government came to power with an
understanding that they would implement the Common Minimum Programme. We supported the Government from outside
because we did not want the communal forces to come. They should not be allowed to take any opportunity in the situation
prevailing at that time. So, the Common Minimum Programme is the yardstick. How are you going to implement that? Have you
reviewed it? Have you explained to the people? What was your promise when you came to power? After more than two years,
what have you done?

The Government is busy elsewhere which is outside the Common Minimum Programme. The Government is busy elsewhere
which is not discussed in the House, which is not quoted in the House. We passed the Budget. We passed the Appropriation Bill,
and the Supplementary Demand also would be passed. There is no question about that.

Now, if you scrutinize the progress made in social sectors like poverty alleviation, health, education which are considered to be
the most important sectors, hon. Finance Minister, I must say, your delivery system has failed miserably.[MSOffice24

Sir, I would mainly confine myself to the agriculture sector. Today in our country ten lakh cars, 60 lakh motor cycles and three
lakh three-wheelers are produced annually. But when you go to the need of the rural area, only two lakh tractors are sold every
year. In China more than 30 lakh tractors are sold in a year.

I would give a very simple observation and I think all sections of the House would agree with me. Have you ever seen the
simplest mode of transportation in rural areas like a wheel cart also known as wheel barrow? Do you not see everyday in the
villages men, women and even children carrying loads on their heads? Have you replaced that through simple mechanisation?
Can you not go for the wheel barrow on a massive scale?

Treating agriculture in a very shabby manner, not only by this Government but by the successive Governments, has created a
situation where the whole agricultural sector has become the main reason of the poverty. Hon. Minister of Finance — can you
deny that? There are bullocks, the traditional provider of power to the agriculture and the rural transportation in India. These
have practically vanished because a pair of bullocks cost nearly Rs. 40,000 to Rs. 50,000 and it costs a farmer at least Rs. 40,000
to Rs. 50,000 per year to feed and maintain them. It has become impossible for the farmers to maintain a pair of bullocks. What
is the vehicle that you are giving to them? When the bullock carts are withdrawn because of economic reasons, what is the
alternative available to them? You have not provided any alternative to them. There is no policy decision regarding farm
mechanisation. There is no policy decision at all.

The hon. Minister very often boasts about the performance of the banking sector, about the loans and advances given in the rural
sector. I only want to quote from one of the Expert Committee reports. The Reserve Bank of India had set up a one-man High
Level Committee headed by Shri R.V. Gupta on agriculture credit through commercial banks in December, 1997. What does the
report say? It says :

"When a farmer is going for a loan or a person in rural India is going for a loan to the public sector banks, the value
of the security taken should commensurate with the size of the loan and the tendency to ask for additional collateral
by way of guarantors for the land that has already been mortgaged, should be discouraged. In order to give
operational flexibility to the lending banker, margin security collateral requirement should not be prescribed by RBI
or any other agency and should left to the discretion of the lending bank".

Hon. Finance Minister, have you taken note of that? Sir, let me tell you what is happening. When a person approaches a bank to



buy a two-wheeler, three-wheeler or four-wheeler, he is always welcomed by the bank. But when a farmer goes to the bank or an
unemployed rural youth goes to the bank, the Manager looks at him as if he has come to loot the bank. That is the psychology
prevailing in the public sector banks. Therefore, there are so many restrictions imposed on the farmers so that he is unable to
take any loan.

Sir, I am just giving you an instance. I am not talking into detail. I may tell the House that there is a circular of the State Bank of
India which says that for tractors up to 35 HP, you have to mortgage, if you have 3-crop area, 10 acres of land; if you have 2-
crop area, you have to mortgage 15 acres of land; and if you have single-crop area, you have to mortgage 30 acres of land. For
35-45 HP tractors, there is another parameter. Sir, for buying a tractor, 15 acres of land is to be mortgaged. I would like to ask
the hon. Finance Minister whether he knows the price of land in the village area, price of irrigated land in the village area that for
a tractor of Rs. 3.5 lakh, he has set up this criterion. He is telling the House that banks are giving loans very generously. What
loans are they giving to the farmers? I have just now told what is there in the circular issued by the State Bank of India. This is
the attitude of the Government. That is the attitude of the financial institutions towards the farmers.

Sir, I asked a very simple question to one of the very eminent agriculture scientists of this country.
MR. DEPUTY-SPEAKER: Your party has given three names and you have taken more than 18 minutes.
SHRI ANIL BASU : Sir, I will finish in two minutes.

Sir, you are kind enough to me and I have all respect for you.

MR. DEPUTY-SPEAKER: I have been kind enough to everybody, not only to you.

SHRI ANIL BASU : I asked a very simple question to the Director-General of Indian Council of Agriculture Research. I asked him
that they were going for weak scientific projects in the name of Indo-American Technology Transfer in the field of Agriculture —
it is very good and I do not object to that — but why he was not advising the Government very simple things.

There are two things which the agriculture scientists have been recommending for centuries all over the world. They have
recommended bee-keeping and health of the soil. If you encourage farmers to go for bee-keeping by the side of the farmland
and take care of the soil, your production can increase by 10 per cent to 20 per cent. That is a very simple matter, but no
agriculture scientist would tell anything.

I wrote to Dr. Montek Singh Ahluwalia, but he did not reply to my letter. I wrote to the Prime Minister also and he replied to me.
I have got a copy of the letter, but nothing has happened. Nobody takes care of very simple methods of increasing agriculture
productivity — bee-keeping and soil health — because psychologically they are against 'agricultured’ India[s25].

Sir, there is so much talk about irrigation. I will give you a very simple example. There are huge numbers of small-scale
generator manufacturing units in Uttar Pradesh (UP), Haryana, Punjab, and all over the country who produce generators. There
was a circular issued by the Ministry of Environment, and they have imposed an emission norm, which is not even imposed in
Europe. It means that our emission norms are more stringent than that followed in Europe. If one wants to irrigate the farm land
with the support of a generator, then one is not able to purchase it because of the circular issued by the Ministry of Environment.
As a result, all the small-scale units that are manufacturing these generators have completely gone to the dogs. Thousands and
thousands of skilled workers have lost their jobs in UP, Haryana, Punjab, in North India, South India, East India and West India
because they are a very small and medium sector, and as they could not match with the emission norms.

What have you done in the name of emission norms? You have given monopoly to an Indian corporate house. It is because this
corporate house could meet that emission norm, and everybody else in the field could be wiped out. This is the tendency.
...(Interruptions)

SHRI B. MAHTAB (CUTTACK): It is very well said.

SHRI ANIL BASU: This is the policy of the Government. Have you examined this aspect? You have announced irrigation of
millions of hectares of land. How are you going to achieve this objective?

MR. DEPUTY-SPEAKER: Thank you.

SHRI ANIL BASU : Lastly, I would like to request this to the hon. Finance Minister. Would you be very kind enough to issue
necessary orders to NABARD, RBI and all public sector banks? I am saying this because you have said that they are free to decide
their own norms in case of corporate houses. You have to come out with a concrete policy framework for the poor marginal
farmers who are in need and persons who really need help. This would help agriculture, and the poor people of this country.
Thank you very much.
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SHRI E.G. SUGAVANAM (KRISHNAGIRI): Madam Chairperson, I thank the Chair for giving me an opportunity to speak on
the Demands for Grants Budget (General) pertaining to the year 2007-08. I would like to put forth my views on behalf of my
party Dravida Munnetra Kazhagam while extending my support. We are proud that we have made strides in economic
development at a time when we are celebrating the 6oth Anniversary of our Independence. There has been a steady
economic growth ever since this UPA Government came to power. If you could maintain this pace of economic growth,
there is no doubt that we would emerge as an economic power in less than two decades from now.

At this point of time, I would like to share my concern that the rising trend in the prices of essential commodities likes
edible ail, pulses & grains and fruits & vegetables. When it comes to edible oil, we have been importing them. If there is
price rise pertaining to edible oil, even if we are to import, then we must change the policy of importing them any more.
Instead we can encourage our farmers to grow more oil seeds and increase the edible oil production considerably which
would mutually benefit both the producers and the consumers. The Union Government must come forward to give
incentives and encouragement to our farmers in this regard. We have short supply that forces us to go in for import of such
oil. This trend can be arrested only when we augment inland production of oilseeds and edible oil. Qil extracted from bran
must also be accorded same priority like other edible oil. This needs to be encouraged because this can be an alternative
edible oil that is more nutritious. We have the potential to produce them in our own country.

In dollar terms, the value of Indian rupee has gone up. It is heartening to note that our rupees could get increased
value in the international arena. But at the same time this rupee — dollar parity causes great concern to our exporters and

* English Translation of the speech originally delivered in Tamil.

exporting industrial units. The steady increase of the value of rupee could not fetch the same amount of return our
exporters were getting earlier. Hence, there is an urgent need to extend certain incentives to our exporting units to help
them continue in the business carrying on with their manufacturing activities. Our economic growth gets added value to our
rupees but at the same time care must be taken to ensure that the same economic growth is not hampered by ignoring the
needs of our exporters. Garment exports and software exports have been greatly affected. A recent survey states that
about 80 lakhs of our workforce may lose jobs because of fall in revenue affecting the export industry units. Hence, there is
an emergent need to help the local workforce and also the export units.

Government of Tamil Nadu has taken up with the Centre the drinking water problem prevalent in our State. Several
districts, particularly Krishnagiri and Dharmapuri districts in my constituency face acute drinking water shortage. Some
years back Hogenekkal Joint Drinking Water Project was announced to be taken up with the assistance from the Japanese
Government. Due to wrong handling of affairs, the previous Government in the state had shelved this project, which is vital
for those districts which are already very backward. It is needless to bring to your notice the worst of hardships caused by
acute drinking water short supply. Hogenekkal Drinking Water Project was conceived by the erstwhile DMK Government
when it was in power in 1996-2001. But the successor government did not do anything and the project was kept in the cold
storage. After taking over the rein of administration again our Chief Minister Dr. Kalaignar Karunanidhi has announced that
this project would be completed at a cost of Rs.1100 crores with the Japanese assistance. Our Local Administration
Minister, Hon. Mu.Ka. Stalin, has announced during the debate on demands pertaining to his Ministry in the Legislative
Assembly of Tamil Nadu that this particular drinking water project would be taken up with all the seriousness it warrants.
Now, the project is about to be taken up. Our Leader Mu.Ka. Stalin, during his recent visit to Delhi, has taken up this with
our Union Finance Minister to help us complete this project at the earliest.

We have received Japanese Prime Minister this Morning in our Central Hall of Parliament. He has stated that India and
Japan would take up several developmental work which have been pending for the past 50 years or more. I urge upon the
Union Government to bear this in mind when programmes are chalked out with Japanese assistance and help the



completion of Hogenekkal Joint Drinking Water Project. I would like to request our Union Finance Minister to take it up with
the Japanese Authorities showing a personal interest so that this project could be completed and fetch water to the
parched throats of the people in the backward districts of my constituency.

We are witnessing natural disaster in the form of both drought and floods in many parts of the country. This has been a
recurrent feature every year causing great loss to the lives and properties, damaging crops and the yields. Livestocks are
also perishing to a great extent due to these natural calamities. Grants and subsistence allowances can only help solve the
problem temporarily. A permanent solution can be evolved only by way of taking up the linking of major rivers of the
country. This has been reiterated by our Leader and the Chief Minister of Tamil Nadu Dr. Kalaignar Karunanidhi in the
National Development Council meeting. He has been highlighting the need to go in for linking of rivers. He has even stated
that the linking of southern rivers can be taken up to begin with. He has taken it up with our beloved Prime Minister and
Union Finance Minister and also with the Chairperson of our UPA, Madame Sonia Gandhi. Hence, I would like to impress
upon this Government that it is necessary to go in for linking the major rivers so that the fury of floods are restrained and
the damages caused by the floods are controlled and wasteful flow of rivers into the ocean are curtailed. I would like to
humbly request the Prime Minister and the Finance Minister that belong to the Government led by the UPA and its
Chairperson, Madame Sonia Gandhi to give priority to this project of linking inter-state rivers. A beginning can be made by
way of linking southern rivers forming a southern water grid.

I would like to point out that interest rates on housing loans has increased considerably. It has touched 12 per cent mark,
which has greatly affected the construction industry in a big way. There is a lull in this sector which provides job
opportunities to several lakhs of people. The interest rate that was 7.5 per cent in 2004 has become 12 per cent in 2007
now. The alarming price rise in materials needed for construction has also affected this sector in a big way. Our Union
Finance Minister has taken up this matter directly with the cement industries, but still the prices are not effectively coming
down. It appears that it is fallen on the deaf ears of the industrialists. If need be he must go in for increasing the import of
cement to bring down the prices. This affects lakhs of construction workers in this sector. Emerging economies like USA,
Australia, China are providing home loans at a lesser rate of interest not crossing six per cent. Hence, I urge upon the
Union Finance Minister to look into this and suitably instruct the financial institutions to bring down the rate of interest
pertaining to home loans. If it is not done and some salutary measure is not taken, then building a home would only remain
a dream to many. Many people would find themselves like the family members in the Tamil movie 'Veedu' (House).

Let me come to the scenario pertaining to the agricultural loan. It is needless to emphasise that agriculture is the backbone
of our economy. Hence, there is an urgent need to pay attention to meet the needs of the agriculturists to go in for
cultivation. The crop loan is not forthcoming easily and the interest rate also needs to be reduced. Due to the natural
disasters, the burden of loan have been crushing the farmers. Only when they laugh, we can smile. So, the awful situation
of credit burden should be eased. The moment he came to power our Leader and the Chief Minister of Tamil Nadu, Dr.
Kalaignar Karunanidhi, announced an agricultural loan waiver to the tune of Rs.7500 crores. This was unprecedented a
measure which was unheard of in any other State in India. I urge upon the Union Government to extend this to other States
also so that the farmers are encouraged to go on with the cultivation of crops. Liberal incentives and fertilizers subsidies
must be provided to augment agricultural production. There is some problem witnessed in the availability of fertilizers and
this must be stemmed. Agriculturists must get liberal loan facilities without putting on them much of conditions. There are
farmers who have gone to moneylenders paying higher rate of interest and finally end up as helpless ones.

The next important aspect, I would like to highlight on this occasion, would be the problems faced by the students and their
parents in obtaining educational loans. There are many complaints against the nationalized banks who have often and on
been instructed by the Union Government to be liberal in extending educational loans. Our Union Finance Minister has also
held several meetings with the officials of many of these banks, but still there are many bottlenecks. They are being
harassed to provide security. Only in very few places the banks are liberal, but in many places it is found missing. In some
places, the parents are forced to pledge their property documents. This is wrong on the part of some officials. I urge upon
the Union Finance Minister to look into this and plug the loopholes. It must also be ensured that educational loans are
provided at the time of need. I know that the Union Finance Minister has been taking steps to provide liberal education
loans but still there are problems. The educational loan disbursement is not at all satisfactory in some places. For instance,
in my constituency, which has backward districts, some professional educational institutions have come up. Students who
aspire to join these educational institutions could not get educational loans liberally. Teacher Training Institutes are coming
in Krishnagiri and Dharmapuri districts in my constituency. There is a hesitation on the part of nationalized banks to extend
loans to the students, who are seeking admissions in this vocational and professional training centre. Mostly, students from
poor families go for admission in these Teacher Training Institutions and hence their need must be met by way of extending
liberal educational loans. Our Union Finance Minister is a follower of our great Leader K.Kamaraj. He had given great
impetus to education, particularly primary education in Tamilnadu. Recently, our Leader Kalaignar Karunanidhi, the Chief



Minister of Tamilnadu has announced that henceforth July, the 15th, the birthday of great Leader K. Kamaraj would be
celebrated as Literacy and Education Growth Day. He has even enacted a law to ensure that this celebration on the birth
anniversary of K. Kamaraj goes on every year henceforth. We have been carrying on with the nutritious noon meal scheme
providing three eggs per child a week. The Government of Tamilnadu has been doing a commendable job in this regard
apart from providing free education, text books free of cost, quality school buildings, bicycles to girl students, free bus pass
to students and also recreational facilities like improved play grounds. Quality Computer Education is being provided to
students at an affordable cost. All the necessary steps to provide students a bright future are being taken by the
Government of Tamilnadu. At a time when UPA Government is at the Centre and at a time when you are there holding
finance portfolio, you may please ensure that Tamilnadu is apportioned more of funds to carry on with these welfare
measures benefited the masses in a significant way.

Thanking the Chair again for providing me an opportunity to speak on behalf of DMK, I support the Demands for Grants
Budget (General) and conclude my speech.

SHRI TATHAGATA SATPATHY (DHENKANAL): Thank you, Madam Chairperson for giving me this opportunity to speak today.

This is a stock taking time for the Government and for the nation on the Budget which was presented earlier this year. When we
are supposed to assess what developments we have achieved during the past few months, after the Budget was presented, it is
indeed very sad to note that not much can be said about the achievements. In the last Budget, it seemed like the Government had
a positive and good motive to boost agriculture.[MSOffice31] [msoffice32]
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But, in the meanwhile, we notice that agriculture has slumped and is barely showing a growth rate of 2.2 per cent. On the other
hand, there are other two major sectors, viz., services and manufacturing. Services alone have shown growth whereas production
or manufacturing has slumped. We have been unable to give a thrust to two major sectors — one is agriculture and the other is
education. In the process, we have to think of where we are taking this country. Are we taking this country on a path where it
will only become a service-based nation? Is that the requirement of the world in the future and will India prosper in the long-run
if we go in this line or do we need to rethink and reinvent ourselves? The Government keeps on beating a drum that the growth
rate of the GDP is 9.3 per cent. But, this is again a sad situation that even if our growth rate of the GDP is 9.3 per cent, that 9.3
per cent growth is getting limited to only probably 9.3 per cent of the population.

Madam, when earlier some of our colleagues spoke, they questioned their own Government that how come the rich are getting
richer and the poorer are getting poorer. I think the answer lies that the investments of the Government are going into such
sectors where it does not manifest itself with the poorer sections of the public. This growth has only shown itself in the coffers of
the rich and that is limited to that very 9.3 per cent. That is the percentage of Indians who benefit from the policies of this
Government.

Madam, we need a lot of Foreign Direct Investments (FDIs). We have been talking about it and we have been getting some
investments. But where have those investments gone? Those investments have not gone to crucial sectors which are required by
India where India can build itself into a stronger nation. Instead, all the foreign investments that we get, have been in sectors
where the investors can make a quick buck, where their money or monies are least endangered and they can withdraw and
runaway with their moneys as and when they like. We have been consciously encouraging that kind of an investment.

Madam, I will just mention a few points. This Government has been claiming about Non-Performing Assets (NPAs) and how that
has been dealt with successfully. I have a few specific questions and it is important for the Government to come out clean and tell
the nation about it. What was the exact amount paid back by the corporate houses against their NPAs, how much have you
completely waived and to whom, how much has been settled by the OTS system, what has been the loss in interest that you have
waived?

Now in this age of Corporate raj, it is important that the Government comes clean and tells the country that you are not
only forcing farmers in the countryside to commit suicide, but that you are equally stringent on the high and the mighty also. But
the citizens of this country know that there is a lack of courage in this Government to come clean, and name names.



So in this situation, I would like to come to the woes of my State, Orissa. It is a State rich in reserves but poor in
revenues.[a33]We have helped this nation in the past with our mineral wealth. We are still supporting many States with our coal,
iron-ore, bauxite and so many other minerals. It was a happy occasion when the Finance Minister announced that there would be
a special cess on export of iron ore of different grades. We were very happy about it and we expected that at least 50 per cent of
that cess would be given to the States which have contributed that iron ore. But I do not know what backdoor negotiations took
place — whether it is Sesagoa or something else. I do not wish to name any company but everybody came to know that deals
were done, things were manipulated and the cess was withdrawn. It is extremely sad that an able and capable Finance Minister of
Shri P. Chidambaram's calibre could not withstand the pressures that came upon this Government.

In my State of Orissa, there is an acute shortage of doctors today in the rural areas. I am sure, that must be the situation
in many other States in their rural areas. In my State, the shortage is extremely acute. It is sad that the Ministry of Human
Resource Development has not taken a single step to help such States which have this kind of a problem set up their own medical
institutes or institutes of higher learning. We have been deprived of any institute worth its name of higher learning in our State.
Although the Prime Minister announces, sometimes the HRD Minister announces that institutes would be located in States like
Orissa yet, on the ground, in reality, nothing happens. This implies that certain States which contribute to the national economy
are being consciously and with political motives being kept away from the mainstream of development. Orissa, I wish to
underline, is one of those States.

Now I come to infrastructure. We always think that infrastructure means it is a road, a bridge. But as you know, Madam, coming
from an urban constituency that it is not only the roads, bridges and dams that constitute infrastructure but also you need human
infrastructure. I can give you a small example. When our farmers grow cotton, it is necessary that if they want to export it, they
should have a laboratory which can treat it under the gama ray. But in States like Orissa and in many other States of India, we do
not have such simple laboratories which could easily be funded by the Central Government, which could be set up to help the
farmers of specific projects.

In the Sarva Shiksha Abhiyan Project, earlier we had a 75:25 ratio — 75 per cent was paid for by the Central Government and 25
per cent by the State Government. In reality, I have seen in my constituency and in other constituencies of my State that there
was development at the ground level. Tangibly you could see things happening. But, in the last Budget, when the Government
changed it to a 50:50 ratio, many States are unable to pay their share. So, that Project which was a very welcome Project, which
had an impact, has virtually come to a grinding halt. Nothing is happening under that head. As the States are incapable of
development at the ground level, it is imperative that in a federal set up like India, we also make a conscious effort that those
States which could be made self-sufficient are allowed to become self-sufficient. How would you do that? You can do that by
allowing them to grow. Some of our Chief Ministers, six or seven Chief Ministers led by my Chief Minister Shri Naveen Patnaik,
met the Prime Minister. They said that the Hooda Committee Report, in certain aspects, was a good report, not the totality but in
certain aspects it was a good report. They supported it but they also said that the royalty should be based on the ad valorem
price.[R34]

You have international companies coming into India to set up industries, but the question is this. Why are they coming to India?
It is because if they go to countries like Brazil or China, the demand of those countries would be that if you use our raw material,
you pay us the market price. But India is probably a unique country in this world which says that you take our raw material at the
price that you and I settle and you take not only the raw material but you take away our mines also.

Madam, there is a saying in Oriya: "You feed your guests with fish if they are non-vegetarians, but don't show them the pond, it
is not necessary for them to see where the pond lies." In that sense, it is imperative that we also value our natural reserves.
These are not inexhaustible. In the very near future our natural reserves will come to an end. If you are giving the petroleum-
bearing States a cess of 20 per cent, then why can you not do similar things, based on ad valorem price, to States which have
reserves of coal, iron ore, especially bauxite and so many other rich and expensive minerals?

Madam, another major issue of concern is farmers' suicides. This is a national issue. The farm sector has been continually
neglected. Many of our colleagues also spoke earlier on this issue. I would like to harp on one issue and that is that there has
been a continuous demand to enlarge the crop insurance scheme so that panchayats, and not blocks, are considered as a unit of
assessment. It is a pity that this demand has fallen on deaf ears for a very long period. In the process, when you have flood
damage and when you have damage due to drought, the assessment of the damage caused to farmers is not realistic because
you are taking a block which can be a very large unit. So, the demand that it should be shrunk to the level of a panchayat is very
justified and I would hope and wish that the Government takes note of this.

I would like to bring one last point to your notice and that is that the Japanese Prime Minister Mr. Shinzo Abe, in his Address to
the Joint Sitting of both Houses of Parliament this morning, said something very interesting. He spoke for our benefit and his



speech was very frightening for anybody who paid heed to what he said. He said this morning that by 2050 India would be the
most populous country in the world and our unique situation would be a phenomenal rush of the population from rural to urban
centres. So, constituencies like yours will be flooded with people from all the hinterlands of Delhi. Madam, just conceive of that
situation as to how frightening it will be. The Government's major parties' frightful experiences in matters of population control
during the Emergency in the mid 1970s have definitely scared them out of their wits. We understand this, but you cannot
completely refrain from making any positive investments in this sector of family planning. It is imperative for this country that we
again go on an overdrive in the sector of family planning.

MADAM CHAIRMAN : Mr. Satpathy, one more Member from your party will be participating in this debate and only five minutes
are left out of the time allotted for your party. So, kindly sum up and conclude.

SHRI TATHAGATA SATPATHY : All right. I will conclude in five minutes.

MADAM CHAIRMAN: Not in five minutes, but conclude within a minute because one more Member from your party is there to
speak.

SHRI TATHAGATA SATPATHY : Madam, historically you have always been kind to me. I am grateful to you.

Madam, this Government does not have the vision of how to invest for the future so that migration to urban areas could be
considerably slowed down.[r3s] S[r3610, we are not dealing with either end, we are not making our rural areas attractive so that the
youth, the semi-literate and the literate youth of rural India would prefer to remain in the rural areas, work there, get into
agriculture or other sectors, make money, be rich and be happy. We are unable to achieve that end. On the other hand, we are
also so scared of the experiences during Emergency that no matter which Party comes to power, nobody is willing to talk about
family planning. So, we are in a quandary, we are in a situation where we do not know, what the Prime Minister of Japan spoke
this morning about 2050, what is going to happen if that is going to come true.

So, this is the time, Madam, I would request the Government and I would request the nation, through you, that this House
should express utter concern the way this country is going, the way the Government is non-reactive and therefore, it is time that
all of us sat down and took note of the present situation and started getting on it and not politicising every issue to the extent
that nothing turns up.

SHRI C.K. CHANDRAPPAN (TRICHUR): Madam, I would like to express my views on the Supplementary Demands for Grants.
One of the important things in these Supplementary Grants is that for a Regional Central Assistance Scheme to State Plans for
Agriculture, for achieving four per cent annual growth in agriculture sector during Eleventh Five Year Plan, a sum of Rs.300 crore
has been earmarked. Madam, it is a good thing, we support that. But my question is whether that will be enough or does it reach
anywhere near the requirement.

Our Prime Minister in his speeches repeatedly asserted that unless we achieve four per cent growth in agriculture the dream of
achieving 10 per cent GDP in the Eleventh Plan or even sustaining the 9.8 GDP today that we have achieved will be a mere
dream. For achieving that four per cent growth, he made a statement that the Central Government is going to allot a special fund
of Rs.25,000 crore during the next Five Year Plan. But here, the hon. Finance Minister is allotting a sum of Rs.300 crore only. It is
almost like a miser opening his purse. This is too little, too meagre for agriculture for the next Plan to develop.

Regarding agrarian sector itself, I would like to point out another thing that in that sector actually most of the poverty in this
country, most of the unemployment in this country is in rural India and affecting largely the agrarian sector of the population
depending on agrarian sector.

Our Finance Minister, from the very first of his Budgets adopted a good policy that availability of the credit to agricultural sector
will be ensured and in that sector, I must say, certain advances have been made which are appreciable. But the point is that a
Committee headed by Dr. Swaminathan was appointed by this Government to look into the problems of agriculture.[r37]

Voluminous reports have been submitted. One of the key findings — the recommendation — of that Committee is that at 4 per
cent rate, interest should be made available to the farmers. It is one thing to provide easy credit which the Finance Minister is
trying, but it is equally or more important that easy credit made available to the peasants should be bearable with a lower rate of
interest, where he is not agreeing. I thought he will earmark some money for bringing down the interests of the farming
community. There is no proposal; there is nothing.

Madam, I remember, probably last year, the Agriculture Minister was making a statement in this House answering a question on
Swaminathan Committee recommendations. He said that since the recommendations are affecting various Ministries, he is waiting
for various Ministries to take the decisions concerning that. Within six months, he said, the Report will be implemented. Those six



months, long ago, have passed. Here in this Budget also, there is no proposal regarding the implementation of the Swaminathan
Committee Report, which would have vitally affected the agrarian sector. It is very unfortunate. I would like the Minister to say
something so that in this sector some policy measures are taken.

There are examples of countries where — I am speaking of the agrarian sector — poor, marginal and small agriculturists can be
given interest free loans. Now the Minister will say that when we cannot give loan at four per cent interest, he is asking for
interest free loans. But it is possible because if at interest-free level you are giving loans to small, marginal and poor farmers,
then with a greater enthusiasm, with a greater confidence, they will start producing. That is the economic aspect of it. When they
start producing more, the country will go forward because of the production of agrarian sector. Somehow that kind of thinking,
unfortunately, our Minister is not showing even in his Supplementary Grants.

My friend Satpathy was telling that in the agrarian sector, it is very important to have a comprehensive crop insurance scheme
taking villages as the unit where the loss happened on the basis of a village should be calculated and the agriculturists should be
benefited. Government, in principle, agreed to that; but no measure has been taken. These are some of the urgent measures that
are required in the agrarian sector.

If I leave the agrarian sector and go to some other areas, I am very sorry to say that three and a half years have passed. Now
hardly one and a half year is left for UPA Government to be in power. Constitutionally they are to be there for one and a half
year. Most of the time is passed. Take the Common Minimum Programme. One of the promises made was a legislation regarding
the welfare of the unorganised sector. Legislation is coming. I think, there also the Finance Minister — I thought something would
appear in this Budget — probably is not giving sufficient money so that that legislation will be meaningful. [r38]

Now, when the legislation has been discussed with the Trade Union leaders, I understand that all the Trade Unions including
INTUC have said: "This is a 'make-belief' legislation by which the unorganized sector employees will not be benefited." Sir, three
and a half years have passed without doing the work. Now, the legislation which they are bringing, if I understood it correctly,
the whole working class in this country will oppose it because it does not, in any way, help the unorganized sector and their
welfare. So, I do not know as to why they are thinking in that line.

Another thing is that here in this Budget, certain amount has been earmarked for the victims of the Gujarat riot. Well, the Gujarat
riot is a very interesting thing. I think, a Parliamentary Delegation visited Gujarat last year. In that Delegation, excepting BJP, all
the Parties sent their representatives. It was a horrifying sight that we had come across. After so many years of riot, people were
still moving without anything, and they had no place to stay. I had been there. ...(Interruptions)

MADAM CHAIRMAN : Please do not interrupt. Let him speak now.

SHRI C.K. CHANDRAPPAN : I will express my opinion even if you shout.

MADAM CHAIRMAN: Please address the Chair.

SHRI C.K. CHANDRAPPAN : Madam, I am not talking to him but I am addressing the Chair.

What I am saying is that we had come across such a horrifying situation. The money allocated by the Central Government had
been returned by the State Government without spending. Now, the Government is again earmarking money for the
rehabilitation of those refugees or whatever you call them. What is the guarantee that this money will be utilized and the victims
of the communal riot will be helped? Some assurance should be given, some mechanism should be made so that this help will
have some meaning.

Madam, another legislation is pending. I think, the State Committee of Home Affairs has cleared it. It is again a promise made in
the Common Minimum Programme. It is a legislation to prevent communal riots. That legislation has been cleared and sent to
the Government by the Standing Committee on Home Affairs. This legislation has not been introduced so far. There is no
thinking of discussing that legislation.

Madam, we are giving money to the victims and the Government in that State is not spending. So, it is better that you pass the
proposed legislation so that you create a condition in the country with some guarantee that communal riots could be prevented to
the extent possible. Now, the Government has not come with that legislation so far.

Another point which I would like to mention is that there are Grants for the Home Ministry. This is the Sixtieth Anniversary of our
Independence. Sixty years have passed. People participated in our freedom struggle 60 years ago. There have been so many
cases in which these freedom fighters are treated like beggars. Their applications are rejected by bureaucracy, and at the Centre,
their applications are rejected. They are asked to produce documents which are impossible to produce, and what document one
would be able to produce after sixty years. The bureaucrats are sitting and passing judgments that this is not possible. The Home



Ministry should take a more humane and historically justifiable attitude. Madam, you are sitting in this Chair, they are sitting there
and I am speaking here in Parliament because sixty years ago, many people in this country had sacrificed their lives for our
freedom.

MADAM CHAIRMAN : Please conclude now. You have taken 13 minutes already. [r3o

SHRI C.K. CHANDRAPPAN : Madam, this is an important subject. I would expect you also to support it.

MADAM CHAIRMAN : Now, you sum up within one minute.

SHRI C.K. CHANDRAPPAN : I would conclude within one minute, but the issue is so important that you should support it.

MADAM CHAIRMAN: I can understand. But we have to accommodate others also as there are a large number of Members still to
speak.

SHRI C.K. CHANDRAPPAN : The Home Ministry should be told to clear these cases within a time limit. I may even propose that a
Committee of Members of Parliament may be formed to look into all these case and take a final decision. Most of them are dead;
only a few are alive, and they would be benefited if the decision is taken.

Madam, in Kerala, Punnapra-Vayalar struggle, Kayyur struggle, Kavumpai struggle, are all very well-known struggles. With
reluctance, the Centre accepted them as freedom struggles. But after accepting it, they took the bureaucratic methods. The result
is that those participants in the struggles, whoever are still alive, are not getting their pension. I am raising this issue during this
discussion on the Budget with a view that some decision would be taken. My friend, hon. Defence Minster Mr. Antony is present
here. He comes from Kerala. We all know that these are the struggles in which people sacrificed. Now 60 years have passed, how
many more are alive demanding pension? They are a very few. You are denying them the pension.

I would say one interesting thing about one of the eminent writers of Kerala, who died recently -- S.L. Puram Sadanandan. When
he was alive, his application was given here. The Home Ministry's some bureaucrats sitting there found out some discrepancies
here and there, and said that his application could not be considered. He died without getting the pension. Now, is it not
shameful that after his death they have allowed him that pension? What is it? This inhuman attitude, an attitude that cannot be
justified by anyone, should be changed.

I am concluding by requesting you to have a Committee of Members of Parliament who would go through the pending
applications. Within a stipulated time, if they are all processed and finished, their blessings would be there. Those few freedom
fighters, who are alive will get the pension with the satisfaction that the nation approved their sacrifices ultimately. At last, they
would die with some sense of satisfaction.

MADAM CHAIRMAN: It is a good suggestion to form a Committee.

SHRI C.K. CHANDRAPPAN : Mr. Minister, while replying to the debate you may not give a reply on it but take some steps so that
something would happen.

SHRI J.M. AARON RASHID (PERIYAKULAM): Madam, on the pension issue, I also associate with him.
MADAM CHAIRMAN: All right, your name will be associated. It is a good point.

SHRI C.K. CHANDRAPPAN : Madam, he is joining me.
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SHRIMATI C.S. SUJATHA (MAVELIKARA): Madam, I would like to express my reactions on behalf of my Party on certain aspects
of the Supplementary Demands for Grants (General), which is now under discussion in the House.

Madam, Rs. 200 crore are earmarked for National Food Security Mission to enhance production of rice, wheat, pulses, etc., and to
make us self-sufficient in food grains. We will support it when you are doing this for achieving self-sufficiency in food grains, but
the policy of the Government, I am sorry to say, is sabotaging the food security. Our farmers are producing enough wheat, but
the policy of the Government is to import wheat from Australia and other countries by paying very high prices instead of
procuring it from them and providing them with higher prices for the same. This is a contradiction, which results in peasants
getting frustrated. They might even abandon agriculture as a result of this situation prevailing in this sector. [r44] I would like to
request the Government to clarify its position in regard to this and reverse the policy and ensure food security.

The Department of Agriculture and Cooperation's grants relate to rehabilitation in districts affected by farmers' suicides. Idukki,
Wayanad, Alleppey, Kasargod and Palakkad districts in Kerala are badly affected by the impact of mass suicides by peasants. The
Union Agriculture Minister Shri Sharad Pawar himself visited most of these districts, but we have not received the assistance,
which Kerala deserves.

We are thankful that a Subcommittee headed by Dr. Swaminathan has been appointed to study especially the problems of
Alleppey with special reference to Kuttanad, the Rice Bow! of Kerala. But no money has been allocated for the implementation of
even these schemes.

In regard to the grants relating to the Ministry of Chemicals and Fertilizers, it pertains to subsidy of modern fertilizers and we
support that. One of the oldest fertilizer factories in India is FACT. It has contributed greatly in promoting fertilizers and
encouraged farmers to do modern agriculture — not only in Kerala, but even in other parts of South India. But FACT is in deep
crisis and is on the verge of closure. This happened because its raw-material, Naphtha, has become costlier. This crisis can be
overcome in two or three years, when the LNG Terminal becomes operational at Cochin. During this period, there is a need for
supporting FACT by providing the necessary assistance from the Centre. I am sorry to say that I do not find any such proposal in
these Supplementary Demands for Grants.

Regarding the grant for road transport and highways, it is good that the Government is providing assistance for road
development in North-East and Sikkim. But excessive monsoon this year followed by severe floods, landslides and sea erosion,
the national highway in Kerala was damaged beyond imagination. The Central Government has done hardly anything to repair
and maintain these roads properly. I do not find any proposal in these Supplementary Demands for Grants that would help
Kerala.

I would like to refer to the grant in relation to the Ministry of Human Resource Development. It is about funding Literacy Mission
and Adult Education. I would like to bring to the notice of the Government the proud fact that Kerala is the only State which has
achieved complete literacy, and now Kerala has a scheme for continuing literacy education programme as well as adult education.
I do not find anything specific about it in these Supplementary Demands for Grants. I would like to request the Government that
these projects should be adequately supported.

I would like to mention that since the subsidy norms for Sarva Shiksha Abhiyan (SSA) were changed by the Centre, it is adversely
affecting the promotion of SSA effectively. Earlier, the Centre used to give 75 per cent as subsidy, and now it has been reduced
to 50 per cent. I would like to make a fervent appeal to the Government to restore the previous funding pattern and to ensure 75
per cent subsidy.

I am very disappointed about the grants relating to the Ministry of Health and Family Welfare. There is no mention about setting
up of the All India Institute of Medical Sciences type of hospital in several States, including Kerala. I would like to request you to
make sufficient allocation so that the promise made in Parliament to Kerala regarding this is fulfilled.

You may kindly consider these proposals and take sympathetic decisions about these things.
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DR. THOKCHOM MEINYA (INNER MANIPUR): Mr. Chairman, Sir, I rise to support the Supplementary Demands for Grants, 2007-
08. Of course, it is a routine matter in a way as we have already passed the General Budget. The Ministry of Finance is supposed
to be given money for its day-to-day use. While supporting these Demands, I full agree with my hon. colleagues from Treasury
Benches that we have now almost reached the magic two-digit number of GDP growth. The flagship programmes of the UPA
Government are doing very fine.[R49]

Attempts have been[MSOffice50] made to do so many things for the people of our country.

While recording all these appreciations to the hon. Finance Minister and the UPA Government, I would like to draw the
attention of the hon. Members of the House to a very few points. One important point is to kindly look at the countryside. Our
friends or rather citizens of the countryside are suffering a lot. It is not that we are not doing anything for them. We are trying to



do very well but we are not able to arrest the price rise because there is always a gap between the demand and supply and the
Government is trying to bridge that gap between the haves and the have-nots. Even then, I think, much has to be done at the
moment because in the far-flung countryside, we are not able to give proper drinking water, proper roads and proper
infrastructure. The main concern of the people's representatives, namely, we, the Members of Parliament are to look after them.
Rather, they are looking upon us to do so many things but at the moment, everything is empty. For that purpose, we have to
look into the delivery mechanism by which we give some money from the Central Government to the common man and we
should look into whether that money has properly reached them or not. It appears that the money has gone there but has not
exactly reached the common man for that matter.

I belong to Inner Manipur which is one of the most far-flung areas from the centre of the country. We are bordering
international neighbours like Myanmar. For that matter, the entire North-Eastern India is bordering many foreign countries. Some
money is invested for the development of border areas. Of course, money is reaching there but development is not done in the
right place. For example, we want development to take place in the border area itself. But the Government or the agencies there
propose to do development work, say, 50 kilometres inside the border line. What will happen to those 50 kilometres within the
border and the developing areas? So, we propose that development should take place right at the border, say, within two or
three kilometres from the border and in that way, we will be able to see that our border is properly fenced.

Now, merely fencing the border will not serve the purpose. We have to take up the awareness programme so that our
people will feel that they belong to our country. I hope you do not mind if I say that they belong to our country. In that way, the
money meant for the development of border areas should be properly channelised and should be invested in areas where it is
meant for.

Another important point is this. I support my friend, Dr. Karan Singh Yadav when he talks about MPLAD Scheme. I do not
want to repeat it but for the kind information of all the hon. Members, I would say that there are some parliamentary
constituencies like that of mine and that of my friend from Nagaland.

In my parliamentary constituency, there are as many as 32 Assembly segments and my friends from Nagaland and
Arunachal Pradesh must be having as many as 60 Assembly segments in their parliamentary constituency.

When I became the Member of Parliament for the first time, I had proposed that the MPLAD Scheme should be scrapped
because it does not have any meaning there. It is very difficult to satisfy all the demands and we are asked to develop some
durable assets. Please consider that there are 32 Assembly segments and out of Rs. 2 crore, I can hardly give Rs. 6 lakhs for
every segment. And what can we do with that Rs. 6 lakhs at the moment? This is the difficulty that we face. Therefore, I propose
that this Scheme should be scrapped. There is no point in continuing it. At the same time, I do not have a single Section Officer
in the concerned Department to look after the work. I do not have an Accounts Officer to look after the accounting work and I do
not have a vehicle to look after this work. So, I am merely reduced to some sort of a clerk to execute the work which is not the
work o[MSOffice51]f an MP.

This is rather a very difficult situation. Instead we should be allowed to propose some good projects and the Department
may be asked to implement it properly. This is one thing that I want to suggest.

The most important thing is democracy. We now have a democratic system. But democratic system can be successful only when
our citizens are properly educated. We do have many flagship programmes and missions, like the Sarva Shiksha Abhiyan. I beg
your pardon when I say that in some part of the country this Sarva Shiksha Abhiyan has come to mean Sarvanash Shiksha
Abhiyan.

I fully appreciate the difficulties faced by the implementing agencies. But even then we have to see that the mission is successful.
Unless we give proper education to our citizens, how can we see the success of our democracy? We are actually winning elections
because of the ignorance of our voters. If the voters are not ignorant, then perhaps we will not be able to win the elections. We
are playing on their minds.

Further, we are not able to protect the lives and properties of our citizens. Now, there are so many terrorist activities in many
parts of our country. There is no life for common man in this country, especially in the border areas. Even in the heart of towns,
like Delhi, there is no respect for human rights. Even in Delhi the law and order situation is still bad.

So, I would request the hon. Finance Minister very sincerely that he should give more money for the development of
policing work and to sensitise them towards countering these terrorist activities all over the country.

[MSOffice52] With these few words, I support the Supplementary Demands for Grants (General) and I wish that we will do better



in the days to come.
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17.44 A hrs.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Mr. Chairman, Sir, I would like to submit to hon. Members, through you, that we have allotted four hours for this
item and within 20 minutes or so, the time allotted will be over. The Minister also has to reply to the debate today and we have
to pass the Supplementary Demands because tomorrow we have to take up the Supplementary Demands of the Railways and
day-after-tomorrow is the Private Members' day. So, I would request you to kindly regulate the time being given to Members who
want to participate in this debate so that we can dispose of this item quickly.
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SHRI KHARABELA SWAIN (BALASORE): Mr. Chairman, Sir, I assure the Minister that we would ask our Members to speak
briefly.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr Chairman, Sir, this year we are celebrating the 60 th year of our
Independence. Every year we are presenting the Budget and also Supplementary Demands for Grants. This is a routine thing and
we are also supporting and passing the Budget and Supplementary Demands for Grants without any problem.

Now-a-days, agriculture is in a difficult condition in our country. The Government of India has taken many steps to help our



farmers. Despite that, our farmers are committing suicides. For example, the Government of India has announced a special
package for 16 districts in Andhra Pradesh since last year. But why are our farmers committing suicides? We are making plans
and we are sending money to States. But the schemes are not being implemented properly at the ground level. That is why these
problems are continuing. Even during the last month, eight farmers have committed suicide in Andhra Pradesh.

For example, National Crop Insurance Scheme is there. Last year, lakhs of farmers have paid premium, but still they have not
received their insurance claims because the State Government has not given their share. If we ask the Finance Ministry officials
they say that the State Governments have not given their share and that is why we could not pay insurance claims to farmers. So,
our farmers have not yet received their last year's insurance claims. In such a situation, how can they purchase seeds for the
Khariff season? Therefore, due to the delay caused by State Governments and the Central Government, the insurance money is
not reaching the farmers in time.

Sir, last year, in Andhra Pradesh the production of rice was to the tune of 150 lakh tonnes, production of pulses was of the order

of 12 lakh metric tonnes and oilseeds production was 18 lakh tonnes. But these figures remain almost stagnant for the last five
years. What is the reason for this? It is because our farmers are not investing more because we are not giving them the required
Minimum Support Price. That is why production is not improving.[R55]

T[r56]he Government of Andhra Pradesh has recommended for this kharif season the price of paddy for common varieties
which is at present Rs.580 per quintal to be enhanced to Rs.660 per quintal. Even the grade variety of paddy for which we are
paying Rs.610 per quintal, at present, should be enhanced to Rs.725 per quintal. This is the recommendation by the Government
of Andhra Pradesh for this year's kharif season. The Government of India has to accept this Minimum Support Price.

Sir, on the one side we are paying a sum of Rs.850 per quintal for wheat and on the other side we are importing and paying
Rs.1,300 per quintal. What is the logic in it? How can the farmer produce more when we are paying our Indian farmer just
Rs.850 per quintal and for the imported wheat we are paying Rs.1,300 per quintal.

SHRI BRAJA KISHORE TRIPATHY : That is more sweeter.
SHRI KINJARAPU YERRANNAIDU : Yes, more sweeter than Indian wheat.

These are the problems which the farmers are facing. The Government of India should take necessary steps to solve these
problems of the farming community.

As far as fertilizer is concerned, there is a shortage of fertilizer in Andhra Pradesh. Even the Government of Andhra Pradesh has
requested the Government of India to take necessary and immediate steps to supply of additional quantity of 2,20,000 metric
tonnes of urea, 1.23 lakh metric tonnes of DAP and 0.42 lakh metric tonnes of MOP.

17.51 hrs.
(Shri Varkala Radhakrishnan in the Chair)

Kharif season is fast approaching now and farmers need timely supply of fertilizer. There is a shortage of fertilizer in Andhra
Pradesh. The Government of India and the hon. Finance Minister should instruct the Minister of Chemicals and Fertilizers to
release sufficient quantity of fertilizer to Andhra Pradesh.

As far as petroleum and natural gas are concerned, these are natural gifts. In Krishna-Godavari Basin we have enough natural
gas, but we are not getting any benefit out of that. As per the recommendations of the Twelfth Finance Commission the
Government of India and the State Government have to equally share the profits accrued out of that. Then we can get more
revenue and we can get some necessary works completed for the public.

There are a lot of proposals pending with various Ministries, including the Railway Ministry. For the last two years, we are
requesting the Government of India, but we are not getting anything. A lot of proposals are pending with the Road and
Transport Ministry too. So, I would like to request the hon. Finance Minister to ask the concern Ministries to clear those projects
wherever the proposals are pending relating to Andhra Pradesh.
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S IWIPAUT IR : Frr qRor I Sefon afdAr ®ET AT B, IADT ASel AU ol LW, T YR B orpe B2 AR A ARU-AR &
SIeaTI, ... (RIaeer) FiElGer, 30T 3l FSRIE! WRicel FUcT 3| AXDR Dl aw A a6l B o wler 211 Gbsr = s 261 7 3muel asl Uelse &g @2 df 3l
a3l Hdewel A cIs-3E15 B2 3A 2 A 9s @6 us) a8 g YRy wied e 3) 33 ffn 3mud urRl B Al ofdl 3 sirel adldl siiz dsl &
DRI <l UelRlel a3 3¢ &) gald dai daaels iz saeyz P uia o del aai Reefl 3 om wral & e a3 ge 3) ar el A asi ailder ol 8 & 3
I 3 arater &t Beif &) ar-ar &6l 33 @it Ol dval & ifdbol 3 TRW MUDT BIS =06 oldl SR &) PR JIRdl 3 IR o Al ot b ow &
a1l &t &) sl 2 a1 I @M ¢l @2 T 8 3/ 3ricl O Bafer &) 3@ 3orch e 3nu wlor 24 AMsten & 28 &7 as Rl aust asi 8 2 o1 & sers g
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3ITUTDT ASIE U2 el wai 37 sl A wa § b wal A i g oF 32 wal [est ©F? wdlly A arT 95 oF AT 33w A ©F? 3l s 9 el
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PROFE. M. RAMADASS (PONDICHERRY): Mr. Chairman, Sir, I rise to support the Supplementary Demands for Grants for the year
2007-08.

The hon. Finance Minister is seeking the approval of the House for a gross additional expenditure of Rs. 20,4,12.14 crore; and
there is every justification for this august House to give the nod for the proposed expenditure of the Government.

The important aspect of this Budget is that out of this Rs. 20,4,12.14 crore, the Finance Minister would be able to mobilize
additional resources to the extent of Rs. 9,9,83 crore from out of the savings of the various Departments. This shows the efficient
way of conducting things in various Ministries which have yielded savings to the Government. Therefore the ultimate total cash
flow, outgo, will be only Rs. 10,4,28 crore.

Another notable feature of this Budget is that a lion's share of the expenditure will go to the Ministry of Fertilizers, namely Rs.
15,000 crore. A great attribute of this Budget is that 75 per cent of the total Supplementary Grant is going to the Ministry of
Chemicals and Fertilizers, which only indicates the concern of the UPA Government to improve the productivity in agriculture.
Therefore, this is a laudable initiative that has been taken by the Government which I should appreciate.

Also, Sir, the second importance given to the supplementary budget is that Rs. 1,300 crore will be transferred to the Union
Territories in the form of grants-in-aid as well as the loan component to the Government.[r58]

18.00 hrs.

The important initiatives, which the Finance Minister has taken also needs our appreciation. Sir, last Friday we were discussing the
Private Member's Resolution on Food and Nutrition Security. Every Member in the House expressed the view that a large number
of people in the country are mal-nourished and under-nourished, and this situation has to be overcome by the Government. We
all agreed with that. But how do we improve the nutritional security unless the foodgrains production increases? Given the
urbanized situation that is emerging in the country, today the net area sown is declining for various purposes, and the only way



to improve agricultural production is to improve the productivity of crops. We have to improve the productivity of rice, wheat and
pulses for which a separate mission has to be evolved and implemented, and the hon. Finance Minister has now come out with an
investment of Rs. 200 crore on a novel initiative called 'Food and Nutrition Security Mission', which will be implemented from this
year, and the entire House must compliment the Finance Minister for this initiative.

MR. CHAIRMAN : Please wait for a minute. Now, it is six o' clock. We have to pass the Supplementary Demands for Grants as
well as we have to take up 'Zero Hour' after that. If you all agree, we can extend the time of the House by one hour.

SEVERAL HON. MEMBERS: Yes.
MR. CHAIRMAN: The time of the House is extended by one hour.
Prof. Ramadass, you conclude your speech now.

PROFE M. RAMADASS : Sir, I have not yet started my speech. I am only complimenting the Finance Minister and I must give my
comments also on that. ...(Interruptions)

MR. CHAIRMAN: Please conclude now so that I can give time to others who would like to speak.

PROFE M. RAMADASS : Sir, we should learn how to regulate the time. Sir, you are giving 45 minutes to some Members, and
when we want to speak, you are restricting us and giving us only two or three minutes. How can we speak on the Supplementary
Budget within two minutes?

Sir, equally appreciative of the endeavour of the Finance Minister is that he has taken note of the fact that the double-digit growth

in the 11% Five Year Plan is not possible without four per cent growth in agriculture. That is why, for that purpose he is enticing
the States to join the efforts of the Central Government and he is giving about Rs. 300 crore for this purpose. This also needs our
appreciation.

Thirdly, many hon. Members expressed a view that consumers are not protected, consumers are exploited by various groups in
the society and, therefore, the Supreme Court has said that you constitute a Central Vigilance Commission. Responding to this
Supreme Court's direction, the Finance Minister, today, has constituted a Central Vigilance Commission to protect the interest of
the consumers. Therefore, we will have to appreciate this innovation also.

Some Members are doubting the integrity and patriotism of the UPA Government. The UPA Government has exhibited its
patriotism at all levels. Even in this Supplementary Budget, I should indicate that the Government of India is spending Rs. 35

crore for celebrating the 150% Year of First War of Independence, 60" Year of Anniversary of Independence, and Centenary
Celebration of adoption of Vande Mataram as national song. These are all initiatives and exemplifications of how the Government
is fostering and forging national unity and patriotism. Even through this Supplementary Budget, the Government has exemplified
it and we appreciate it.

I am also grateful personally to the Finance Minister for having granted an ITI to Puduchery under the VTIP and the World Bank
Assistance Scheme. He has given one ITI to Puduchery also. There are several other salient features for which I would like to
congratulate the Finance Minister but still I have some more concerns which I would like to express very briefly.

One is that in this Supplementary Budget I find that the non-plan expenditure of the component is very heavy. About 88 per cent
of the total outgo as well as the total supplementary grant are in the form of non plan expenditure. If that non plan expenditure
happens to be non productive expenditure, the ultimate result would be that given the money multiplier in the economy there will
be greater circulation of money without corresponding output in the market. That means, on the supply side it will be less but the
aggregate demand will be more, and this would aggravate the situation of inflationary pressure.[R59]

Thanks to various initiatives and monetary measures that the Government of India has taken, especially the Finance Minister has
taken, we are now stabilizing the price level. If 10,000 and odd crore of rupees go into the market without corresponding output,
I am afraid that it will accelerate the tendencies of inflation, and it is not a good scientific principle of resorting to more of non-
plan expenditure. We must reduce this component.

The second issue is the quality of spending. It is not that the quantity of spending that is important, but we should be able to
ensure efficiency in spending so that the common man gets whatever the Government spends. The former Prime Minister, Rajiv
Gandhi said: "When you spend Rs. 100 to the people, only Rs. 18 reaches them." And, today, the estimate shows that it is not
Rs. 18 but it is only Rs. 12, which is reaching. It is here, that we would have to concentrate. We must attend to this issue and
ensure that the quality of spending is more. We would have to evolve a delivery mechanism. I would feel that the Government of
India should associate the Panchayati Raj Institutions in the spending of money. If these institutions are involved, perhaps the



leakages in the spending process can be curbed and we can ensure greater quality of expenditure. I would also urge the Finance
Minister that here and there on a sample basis he should try to evaluate the expenditure programme.

Today, the UPA Government has undertaken a lot of ambitious projects, and all these ambitious projects here and there
randomly must be evaluated to know how qualitative they are.

Then, Sir, the other issue, which the entire House is also discussing is that the entire country is reeling under the flood
situation. The response from the Supplementary Budget is lukewarm towards this. So, this must also be taken into account. He is
going to transfer about Rs. 1,000 crore to Union Territories, which includes the Union Territory of Puducherry also. Therefore, I
should bring to the notice of the hon. Finance Minister, one or two concerns relating to Puducherry. This year's Annual Budget for
the Union Territory of Puducherry has been reduced considerably. I would request the hon. Finance Minister to devote some
attention and give more funds to the Union Territory of Puducherry. Karaikal, which the Finance Minister also knows is one of the
backward regions, which requires infrastructural development. Of course, I would speak on this tomorrow also on the Railway
Budget. The people of Karaikal are demanding for the railway projects there, for which the Railways is requiring 50 per cent of
the capital expenditure, which is not within the purview of the Government of Puducherry. Therefore, it has to be done. We are
going to set up PG centre there for which money is required.

I would just take one more minute and conclude my speech. Lastly, I would specifically draw the attention of the hon.
Finance Minister that the Union Territory of Puducherry is governed by the Ministry of Home Affairs. The Ministry of Home
Affairs, after taking all considerations into account, has recommended granting of B-2 status to Puducherry city, but resolutely the
Finance Minister is refusing this demand, which is creating a lot of public furore in Puducherry. I am an admirer of the hon.
Finance Minister for all his initiatives but I am not able to appreciate why he is withholding it, what is going to be the financial
implication by granting B-2 status to Puducherry. I want all the hon. Members of Parliament to know that the only Capital city in
the whole of India, which remains Class-C city is the Puducherry city. Even a village in Andaman and Nicobar Islands is treated as
a Class-C city. Does the Finance Minister want to treat Puducherry like the village of the Andaman and Nicobar Islands?

Therefore, it is my appeal to him. For the last three to four years, I have been focussing my attention on this and
mechanically he is turning down my plea. There are two exceptions that have been given. One is to the Port Blair and the other is
to Panaji. I would request him that the same noble exception can be given to the only Capital city that remains Class-C city in the
whole country -- Puducherry city. It requires a political decision and not a rule based decision. With this fervent appeal, I support
these Supplementary Grants.

MR. CHAIRMAN : Now, Shri Ramdas Athawale. If you want, you may come to the front and speak, so that I can see you better.
SHRI RAMDAS ATHAWALE (PANDHARPUR): No, Sir. I am okay here.

e sEc, fae il Ricrazar snaa of Sit Jceiiitd} RBaniger 3xdt 2, 3 srusft widt &t aiiz 3 3T g1 IRl @I &) eI AoK o1 &, 3 e bl aaf
Bolsie aKt @2 3¢ & dfdbol 506l bl of NS aga seic ol oft Sorb gl 3t sfa aren #f, a oft ngenE v ot &%) sAfere Yie B DR o ot AMer
@5 3yl Fgens @ oigt &bl . .. (=Tate)

MR. CHAIRMAN : Now, Shri Ramdas Athawale is in possession of the House. Dual possession cannot be permitted. Only one
person can take the possession of the House. You can speak.

...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except his speech.
(Interruptions)*
ofl TWICRI 3roact ; wufd widlce, sardl R 39 suest B e 3, s sncedt B e ol w2 3 8. (cauer)

MR. CHAIRMAN: Madam, please hear me. Only one person can take possession of the House at a time. Dual possession is not
permissible. Shri Ramdas Athawale alone can speak.

...(Iatme)

oft IcRT arodct @ wfdwr 3 oft s snestt B oo e ol arctt 2, sAk & st AS 2| HElcw, HEeE a6 3 &, A @A ALt &, Afdbor S B
ol Dl S BUIIT AT 38 &) EH WEITE DA Dol B PIIOT B2 33 &, Aol sy AWE! Gt Qe o 38 &) AEonS DA Dol B FAt Ddrer
oIt 3 gadt a1 A & b St werll, uardl ¥ el 3, swrl Ridara e @) s & waon 2 5 el urad cmor B i verll, vt 3 gga s 8,
safele apR &3 adldl @ geton @ @A wIell & A Sl Aleel doic & 3AA wH A da 25 ude vIdl, vl & ffm, el 3N sifel-teiel A @sie Bkl



ol <l 3TagRpar &) IRl AT &, &

*Not recorded.

adie & disae 3 afie amumt I w20l B frw ame & cifdbor 591 AGeNE I AU Dot alct oidl 3| & A ciloll B HEIME DA Dol B DIdrer At Afdwy
Jo1ds Saeiudic B e S vomadhit 3, 32t B3 agnl 6 ragwdr 3) TERIRY AS®I @ 26,3cflge A5 ur AafRe 8, 33 fr dr-al 3@l wils
v ot Bl aragveraser 2,

HAG, 3P g A 3cHt B oo o @3 33 & @ & HuT o B sageawar 2, Afdsel Sia & 3 AMSERE B Hu Iokn 2 @ HUT 6l arer
ancRe @ ofid el & smasaar &) sl dor di oif swleiell &, 3R 33 & Sacu wen 3, sAftw & a3 aidlar @ & b e, [Asen anfe a3-a3
cliell ol FU9rel SI6ID Silel o A 3, S131 il gz 01 sl Sff diet 38 3, sl APl siEwe 8, sufdm sl R @, i St ® el Sar i
2Rl sepioilett crot b fore grIvor @eol &t amagnar &) &9 Aokt sadfirt oot T Yricer @weet, 3P o 3Ma @ ey $IeoR ircelt 3, cifdbor agens
dgd SUGl 46 281 3, 3fén smuml B 1 weicn ool §l srageradr 3, Aodilsal oft #ff swlelilde 3)...(xatier)

Fufcs A8k, Ay oft age @ ancdtt 3, 3y aff sruer e 3 Aiwr 32 3 .. .(=mumwD)

MR. CHAIRMAN: Yes, please conclude. You confine to the Supplementary Demands. That is why, I wanted you to come to the
front bench so that I can see you better, and control can be had.

off IvIer 3iBdat ¢ dsd)a dlas &, afdsar dseler Bk ofdl ). . (raeier)
MR. CHAIRMAN: Please conclude because the Finance Minister will have to reply today. So, you must cooperate.

SHRI RAMDAS ATHAWALE : All right, Sir, I am cooperating with you but you also cooperate with me. g3 Jrefididt 2otz @1 3 soft
3ite aruoft urct b stz A ygr 2welor wer &, cifdbel M1 26 sl & b aldl & e sl SeGr el B smagerm 8 soal oeal & ARI & Jruell ar Wi
I &, clicbol 2RI &l Sriell Waoll AladI & Kb 3T 3usft Ut ot sft ¢ 2ol & fom et

SHRI B. MAHTAB (CUTTACK): Thank you Mr. Chairman. The first batch of Supplementary Demands for Grants, 2007-2008 is
before us for discussion. I would like to mention, as Prof. Ramadass has rightly mentioned, that this is an additional expenditure
of Rs. 20,412.14 crore about which we are deliberating and out of this an amount of Rs. 6,550 crore is specially being demanded
for subsidy relating to fertilizer basically the import of fertilizer that is to be affected.

Sixty is the age at which individuals used to retire, the stage in life when one took sanyas. Today, it is no longer a milestone to
put up one's feet and recede into the sunset, but increasingly a time to start a new phase, often an active new career.

In the life of a country, sixty years is but infancy, a period of finding its feet and gauging its place in the world. India is a very
young country in a different way, with over half the population below 25 years of age. This means that a majority of the people
have no real consciousness of pre-1991 days, of life before economic liberalization.

The impact of this is substantial and important in ways which go beyond economics. Therefore, my suggestion to the hon.
Minister is — please give more stress to develop the human resources of our country.

My generation, born soon after Independence, grew up in a seize mentality. We saw high tariff barriers. We saw curb imports.
We demanded to develop strong military force and build a ring-fence around the country. That is our mindset. We were wary of
the world. Today young people no longer suffer from the diffidence that people of the age group of late fifties and sixties do.

18.17 hrs.
(Mr. Deputy-Speaker in the Chair)

For the first three decades after Independence, our economy grew at an average rate of about 3.5 per cent. The figure nearly
doubled in the nineties to cross 8 per cent in the last three years. This growth has made India the world's fourth largest economy
in terms of purchasing power parity. Foreign exchange reserves are at around 222 billion US dollars today.

But my point before the House today and also before the hon. Minister is regarding the most touted aspect relating to foreign



direct investment. I would like to get an answer if I am permitted to do so. The foreign direct investment has quadrupled to 26.5
billion US dollars in the last seven years. At the first glance, in the first half of 2007 it has almost trebled and it is understandable.
The inflows have gone up from 3.6 billion US dollars in the corresponding period last year to 11.4 billion US dollars this year.
This could be viewed as an endorsement of the positive signals which our country is sending to the world to attract more capital
to sustain our economy's eight per cent growth if not accelerate it.

But how much of this trebling is a result of specific policies is quite another matter and there lies the rub. Big-ticket investments
that have come upto May this year reveal that the surge has been restricted to a few sectors already flush with funds.

[MS Office60]

For example, they are telecom, realty and financial services. This means FDI is not going to the sectors that need it most, towards
physical infrastructure, power and, of course, agro-based industry. Time and again, the policy-makers have voiced and we have
also voiced it here in this House our concern about the lack of capital for the core sectors. It is quite clear now that to sustain
growth at current level, there is a requirement for better roads and ports, and less power shortages, but you have focussed on
only one aspect of the issue, that is, capital requirement rather than on implementation. Getting projects off the ground seems
almost as hard as it was in the pre-reforms days. Power projects are still delayed and land is becoming alarmingly contentious as
is resource for industry. I would like to ask this question. Why is FDI not flowing to these sectors?

My second point is relating to fertiliser subsidy. The Government is spending tax-payers' money on fertiliser subsidy. The subsidy
that is being provided today is more than the amount that is being budgeted, being allotted for health and education. Now, my
suggestion would be that one positive aspect would be to shift direct subsidies for the genuinely needy farmers who use
fertilisers. I would urge upon the Government to strive in that direction.

MR. DEPUTY-SPEAKER: Please conclude now. I have very little time with me.

SHRI B. MAHTAB : I had many other points to say, but I would like to mention the last point. I would conclude by saying a point
which is very distressing. The Finance Minister had taken a very laudable step while announcing in the Budget Speech of 2006 the
idea of Outcome Budget. What has happened to it? ...(Interruptions)

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): 1t is being filed in Parliament.

SHRI B. MAHTAB : Last year, the Finance Minister had announced to check the actual utilisation of expenditure on various
schemes in Financial Expenditure Budget which would be accompanied by a Physical Outcome Budget. Has it been killed?
...(Interruptions) That was a positive step in curbing corruption. Is it scuttled by the powers of darkness? The one hundred
million people of this country, who pay taxes in one form or the other, must know how Rs. 500,000 crore are spent by the Union
Government. I would like to know from the Minister on this.

MR. DEPUTY-SPEAKER: Hon. Members, I have a list with me of 10 Members. I want to complete this very early. So, I will
request that every hon. Member should complete his speech within two or three minutes.

off creav1 Rig (I6P16) @ MEkew, 3 il St @1 exmmor 1T iz 14 & 3l Remon argem 336 3 gRT 352 T3k FW sf3a efemwier 53¢t & ar
@1 g1 2ol & e 2x e § 32 100 @A Fwen smu disred & e 2 33 3) ke oo $53¢t wal R &, as it Sior &) ae didismt
woecicgodt IrmEycl 3 3 3y w6l dSm 3t &, Afdbel T 3MUET kel Jof ARTSIford wruforll B daw oft 3, Sit amu A dsmeua & a1 @2 32 8,
St aret 301 28 & 3l aret g1 @2ol & e wu=l O st w2 3§ &) @ Ut el Jorbt qew oft 3 @ o1dl? skt Sraw 3a Jruot smavT 3 &) 3 avgon
arEdl g b 3y wsuferil oI et g1 ol & e G ot b aoir, dismeuea & e dan 3ot O asik, 3y asfani¥l o aaeiidt 2feier & e darr 381 o
3B SAIST IS UfSUIE ATl 3ITUaY,

A, A 3 sropict A MaolcrRt UrI Sil b SowIRRT I EFel Rl & diw &, Jordb! art @I 3ga wen asal g He says:
"The problem is not shortage of people; it is shortage of trained people. In 2000-01, there were 50,000 jobs and

500,000 applicants, but it is not the case today. Today, there are 1,80,000 openings for trained and technical
graduates, and you are only getting between 1,00,000 and 1,50,000 applicants.[s61]"

Today, there are 1,80,000 openings for trained and technical graduates, and you are only getting between 1,00,000 and
1,50,000 applicants. 3ma gfoier &t daw ¢l &) sk of 8t vas 3 fisen 8, 3orent oft =18 waon 2 5 2010 A MU Ui X1 Sdsiiae SJFecA



&t srea uSelt, awelicht clbil b e uSsil) Afdber 32 e smu a=n W @ 87

3tie1 2izcan 18 31 smuel 54 ©IRa IR Al & 3l v [T wdid @l aifda fbar &, Sl s [Bedixiger @l dleflce w¥all) clfdber fafsrcixn Wt e musr
s1fasa &, s AP BIE &l U el [ [l wad sifda @), aa sl sifdd &I, da am snuel Tl ol sifda HI? st sifda ol &, axiis
uféers Badiegret & dicft @1 el fdbe &t aew senar &, df2fong. B mew sumer 3 sie uldaw Byt B mew aidi &, seifce i diE @
FICLIU @Il UST) 3P fow 3y @1 @2 33 &) ... (=)

MR. DEPUTY-SPEAKER: Please maintain silence in the House. I want to complete this discussion as quickly as possible.
...(Interruptions)

oft crgav1 RBiz (I6P16): @18 saR J91 &) fAswaon 3 @ amer vw.2fl.ang. B aiewr s u3 2, Afdber vw.2f.an€. W alowr 912 U3 Ao B arg 9 a1l I
gAR gcd gl b Orer 2 3l e AU el ol & ur 38 &) 3 RS9l 3 a6l #en 38 &, s’ vw.3fang. & siler oY u &) 3y we e &
b 25w i} smeiel 30T ol 28t &, G @R @¥, Afdbel @RI UGl I5Y IAXDPRI DY Jerpe uot & b @il smu ew.2fen. @ st ol 3o1 ur 3@ 8,
Iolchl I AT 37 Al 32D 2w E=1eT ol i 3rragerar &)

U S S PUel @I 3R 21 b amu . dl.uer. o &t opis Bs gua e a8 s Pl I A 3T 3| AlAST &I 5l GH 8, PR 3A I DI
3T B Puel 2 F, A S sl @t Y ¥ ofld 35 2 33 e AR i 5 a8 Fqest A A apr w2 3P T 3! JST-o1el NG Tl B S
oidl 3, a& yrdce sler & url oiin2 ot 318 T¥la Amd &) Bs Puol Bl dgd arcedl Aslol 302 ST TRAT &, A U2 30U &l &)

atioT iz 59 3 3muar 62.55 A FURIT Ben 3 1. AL arden. @ Aud)s w2l b Rre smudt o wsie 3t off, R sicll of, 31 suer war e Bz
elier 1396 and.dl.and. aus|s @s) & aiE)eh 3 diej, amu orIg 3@t ofdl ur 33 2?7 You had said that you will upgrade 1,396 ITIs. How many
of them have you upgraded? Further, you have given money in this only for four ITIs, and that too with the assistance of the
World Bank. What are you doing for this? What is your achievement? Please specify regarding these.

fibs 3muer 3ol auvT 3 Dal e b & v S.anE. DI B BAS TR Ad DI $cIIC Ul cllol ool B DS FWI dl BifSd, H2 WAk &I 3 o
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a2t fora smsifore Wdt B aew Sz za1 2 iz snuds 531 B A sidcel B SW dl Fuse AXdr 3 5 3y s3h yfer swafls ordl 3, smenfera zig Bt
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MR. DEPUTY-SPEAKER: Yes, it would be better.
...(Interruptions)
MR. DEPUTY-SPEAKER: Now, I would like to call Dr. K. S. Manoj. Please try to conclude your speech in three minutes,

DR. K.S. MANQJ (ALLEPPEY): Sir, thank you very much for giving me this opportunity to take part in the discussion on the
Supplementary Demands for Grants (General). The sober words of our hon. Prime Minister always echo in my ears. I quote :

"We should try to wipe out every tear from every eyes of the poor."

But the direction in which the Government is performing is not in line with achieving this goal. This Government is not pro-poor,
but it is pro-rich. I can submit any number of examples from the Supplementary Demands for Grants itself. In the first page of
the Supplementary Demands for Grants, Rs. 300 crore is allotted for additional Central Assistance Scheme to the State-financed
agriculture. Further, at the same time, equal amount, that is, Rs. 300 crore is allotted for settlement of pending claims of duty
drawback of deemed exports and reimbursement of central tax and terminal excise duty for Special Economic Zones (SEZ). Who
all are enjoying the benefits of the SEZ? Is it the poor or the rich?

Many of my colleagues have pointed out the sad plight of the poor farmers, who account for more than 60 per cent of our
population.[r62]

Sir, we always boast that we have achieved 9.25 per cent average growth, but in the area where more than 60 per cent of the
population depends upon agriculture for their livelihood, we have hardly attained 2.2 per cent growth. We have faced and are
facing severe crisis in the agrarian sector. Vidharba and other packages were declared, but still farmers' suicides are continuing.
We should introspect ourselves as to why farmers' suicides are continuing in spite of taking institutional and other remedial
measures. I should say that the agriculture policy that we are following is not compatible with the realities in the farm sector.

The Government have appointed Dr. M.S. Swaminathan Commission for studying the agrarian crisis and it had submitted its
report, but most of the recommendations of the Swaminathan Commission have not been implemented. In its report, it says that
agriculture credit should be given at four per cent rate of interest, but nothing has been done by the Government.

Also, while responding to the debates on agrarian crisis, our hon. Finance Minister always says that lending to agriculture sector
is a priority, the credit should be doubled and reaffirms it with statistics at his fingertips. When we attend the district-level
banking committee meetings, we find that the ground reality is otherwise. Even though the Government issued directions to the
banks making lending to the agriculture sector a priority lending, most of the bank managers are reluctant to give credit to the
farm sector. Even in the statistics, the credits given to the non-priority sector are included in the farm sector and that is how they
manipulate the statistics.

I am of the opinion that the Government should look into the agrarian crisis and take some sincere measures in regard to that.
Our hon. Prime Minister has announced an allocation of Rs. 25,000 crore for the agriculture sector in the Eleventh Plan, but no
mention has been made about that declaration in the Supplementary Demands for Grants.

Coming to natural calamities, in this session itself, we were discussing about the flood situation prevailing in various parts of the
country. In my State, we have suffered severe damages due to floods. The estimated amount of the damage is more than Rs.
600 crore, but we have received only Rs. 50 crore as assistance. I would like to request the hon. Finance Minister to make some
more allocation to the Central Calamity Relief Fund and also to the Natural Calamity Contingency Fund. I am not requesting the
Minister to increase the amount under the MPLADS.

I am very glad to know that the Home Ministry has increased the compensation amount given for the damaged houses. Earlier,
Rs. 15,000 was given as compensation for the houses that were completely damaged, and this amount has been enhanced to Rs.



25,000. It is a good thing, but it is not enough; it should be further increased.

MR. DEPUTY-SPEAKER: Please conclude now. Now, I would request Shri Paras Nath Yadav to give only suggestions.
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SHRI KHARABELA SWAIN (BALASORE): Sir, in the Supplementary Demands for Grants, under the clause additional expenditure,
Rs.9,983.62 crore are to be matched by the savings of Ministries. The hon. Minister made that point there. I would like to know
as to what are those savings and from which Ministry. I shall appeal to the hon. Minister to tell, while replying to the debate, as
to which Ministry has saved how much. Why I doubt these figures is because there is a talk of consolidation of public finances
with the lowest fiscal deficit.

The hon. Finance Minister during his Budget Speech said that deficit for the current year will be two per cent as against the
Budget Estimate of 3.8 per cent.[KMR64]

He told that the UPA Government has achieved, rather over achieved the target under the FRBM Act. There is an Economic
Advisory Council to the Prime Minister. In its Economic Outlook for 2007-08 Report, of course, they have predicted a GDP
growth of nine per cent but they have also mentioned about several risks. They think that these risks could not be eliminated by
2008-09. What are those risks? They are of Budget liabilities. There are three liabilities which the hon. Minister has very
cunningly not reflected in the Fiscal Deficit Report, namely, the Bond issue to the oil companies, Special Securities issue to the
FCI, and arrears of Fertilizer subsidy. For all these things, the Government will have to pay it later. It is a blend of politics; it is a
creative accounting that has been provided. We are told that the fiscal deficit is the lowest during the time of this Government.

I would tell that the total arrears under these three headings is going to be Rs.44,138 crore and if you add it to
Rs.1,56,328 crore deficit that has been stated by the Government, it is not coming to two per cent but is coming to 4.7 per cent.
With that, if we aggregate the deficits with the States, it would come to 8.3 per cent.

With regard to the inflation, the Government is trying to control it and trying to tighten the money circulation by reverse



repo by increasing the CRR ratio and market stabilisation mechanism. My point to the hon. Minister is: Can we reduce the interest
rate on reverse repo, that is, the money that has been borrowed by the RBI from the banks from time to time?

Appreciation of rupee is one of the serious things due to which exports have been affected. Countries like Vietnam,
Pakistan and Bangladesh are now grabbing our export market. Hence, I would appeal to the hon. Minister that during his reply,
he may mention as to what he is going to do about appreciation of money because China has been able to check the appreciation
of Yuan since long time.

I would appeal to the hon. Minister to listen to the two points — Bharat Nirman and the Rajiv Gandhi Grameen
Vidyutikaran Yojana. We have been told several times that by 2009 every village will be electrified. I was putting the same
question to the hon. Minister of Power. He had replied that only Rs.500 crore have been given by the Finance Ministry and they
require Rs.25,000 crore. I would appeal to the hon. Minister as to when he is going to give Rs.25,000 crore to the Ministry of
Power so that it would be distributed among all the States which would result in electrification of all villages by 2009. Is it at all
possible? I would like to know the answer from the hon. Minister as to whether he is actually going to give this money to the
Ministry of Power.

With regard to crop insurance — as a Member of the Committee on Finance — I had asked several questions to the officers
there and the response was that there is no Central Government agency for cutting the crops. That is why they say that it is not
possible and that Gram Panchayat should be taken as a unit. Now, the entire block is taken as a unit. Which hon. Member of this
House would say that only if the entire crop of the block is lost in the floods, the poor farmers would get his insurance money?
All the time we have been asking not to take the block as a unit but take Gram Panchayat as a unit. Officers say that there is no
crop cutting machinery. Why do you not give it to the States or to the Gram Panchayat? They would carry out the crop cutting
exercise.

I would appeal to the hon. Minister that if he really wants that farmers should not commit suicide in this country, he
should go for crop insurance very seriously and not go for the superfluous excuse like ' we do not have machinery'. Machinery is
available in this country. Everybody would come forward but the farmer should be given his due. When cooperatives give crop
loan, they are taking two per cent insurance charges. But whenever the nationalised banks give loans, they are not charging
anything. Why is this disparity? This is my guestion to the hon. Minister.
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Mr. Deputy-Speaker, Sir, I rise to oppose the Supplementary Demands because it
seems that it is like the mid-term election Budget. Mid-term elections might take place. Feeling the sense of the House it seems
like that. It is seen that the mid-term Budget placed by the hon. Finance Minister has given emphasis on the priority sectors like
education, agriculture, health, energy and industry by giving Rs.15,76,154 crore gross budgetary support for the 11 plan.
These funds have been diverted from the non-priority sector. I would like to know from the Minister as to what are the non-
priority sectors.

The announcements that the UPA Government has made for the development of the small airports, development of the civil
aviation industry, have gone down the drains. The Minister has not given a pie for the interlinking of rivers. He has not even
given a token grant in the Supplementary Budget which the whole House is supporting. The Minister concerned is also supporting
the interlinking of rivers.

I would also like to say about the Sarva Shiksha Abhiyan under which the EGA schools have been opened. There is a guideline
that such schools which have less than 20 children will be closed down. I would request that this guideline should be struck out

because every child has a right of education as per the 93" amendment of the Constitution. If there is even one student in a
tribal area or a far flung area, the teacher must go there and teach the child because then only we can achieve our aim of
educating our society.

I would like to quote the DMK Government of Tamil Nadu which has given Rs.240 crore for giving students eggs three days a
week. That is a fantastic scheme and should be implemented throughout the country. You should give Orissa some Central
support. You may know the case of Orissa, one of the poorest States....(Interruptions)

The second highest employer in the country is the handloom sector, micro industry, agro- industry and rural industry sector. You
have given some money for the cluster development but it is not being handled properly. We are celebrating 150 years of our
Independence but there is no money for 'khadi'. The Government is forgetting 'khadi' and also 'Gandhiji'.

Before concluding, I would like to say what the UPA Government could not do in three years, adlv sreor fdwe dior 2 3 it ot w2
Ui, 3| 3¢ Alel 3 o= w2 uwsfi? It can never do it. To earn more foreign exchange for the country the hon. Minister has announced
that he would be coming up with a new rehabilitation policy for the evacuees. Up till now there is no such policy but our
Government in QOrissa has come up with a fresh R&R policy where the poor people in QOrissa are getting rehabilitated
properly.[R66]

Sir, a few days back, the Prime Minister had made a statement for which we feel happy. It was regarding establishment of more
IITs and IIMs. I would like to say that Orissa has been neglected in this sector of opening up central university. So I demand that
in my Constituency of Kalahandi, which is one of the backward regions, a central university should be established there. An IIT
and an IIM should be established in Bhubaneswar.

I would like to cite an example of Noapara District. Sir, 27 per cent of population has migrated from Noapara which comes under
KBK because there is no work. The NREGA funds which were supposed to go to that District for implementation of programmes
did not reach in time. It reached very late which resulted in non-implementation of the NREGA programmes. Here I would like to
state that it is the BJP-ruled States which are doing excellently under NREGA programmes and it is the Congress-ruled States like
Andhra Pradesh, where the expenditure has been below 34 per cent.

Lastly, in India, the corporate houses pay the highest tax as compared to major South-Eastern countries like Hong Kong,
Singapore, etc. We pay 30 per cent plus 10 per cent surcharge. So we must involve them in the priority and non-priority sectors
as also in the development of the country. The amount which has been kept for peripheral development should be enhanced.
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THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Mr. Deputy-Speaker, Sir, I am grateful to the 27 hon. Members



beginning with Dr. Satyanarayan Jatiya and ending with Shri Goyal for participating in the debate on the Supplementary Grants.

Sir, the Supplementary Grants are really intended to meet the expenditure which could not have been anticipated at the time
when the Budget was presented and to implement decisions that were taken by the Government after the Budget was passed.
That is the main reason why we always come forward with the request for Supplementary Grants.

I am happy that most Members have appreciated the circumstances under which we have come forward seeking the
Supplementary Grants.[R67]

19.00 hrs.

As Members would have noticed, the bulk of this goes for fertilizers. In fact, a sum of Rs. 6550 crore has been provided for
subsidy on imported de-controlled fertilizers, indigenous de-controlled fertilizers, imported urea and nitrogenous fertilizers. I
have also been obliged to provide, by way of bonds, a certain sum of money for fertilizers because we cannot, at this stage,
provide the entire money in cash. We have also taken the opportunity to provide a sum of Rs. 1300 crore for additional Central
assistance for externally aided projects. Each one of these is implemented in one State or another. When there are bilateral or
multilateral aided projects, a corresponding rupee fund would have to be provided. The sum of Rs. 1300 crore, therefore, will
flow to the States. A sum of Rs. 800 crore has been provided for implementation of the National Food Security Mission. I will
explain that in a moment.

Someone questioned by saying that the Government is providing a small sum of money for the Mission. I will explain that
presently. A sum of Rs. 352 crore has been provided for the Indian Telephone Industry to meet the statutory dues and for the
implementation of the Voluntary Retirement Scheme. This is not the first Public Sector where this has been provided. Time and
again my colleague Shri Santosh Mohan Dev has reported to the House and answered questions and otherwise that a large
number of Public Sector industries have been revived. Their statutory dues have been paid. The VRS money has been provided. I
have also reported that to the House in my Budget Speech year after year. A sum of Rs. 300 crore has been provided for pending
schemes of Duty Drawback on deemed exports and for the reimbursement of Central Sales Tax and Terminal Excise Duty. These
are our exporters. There is Duty Drawback Scheme. When they export or when there is a deemed export, Duty has to be
refunded to them and for that this money is being provided.

A sum of Rs. 239 crore is provided for establishment of 1.T.Is for skill development and establishing centres of excellence.
A sum of Rs. 200 crore has been provided for the Indo-Tibetan Border Police; a sum of Rs. 145 crore has been provided for the
Commonwealth Games; and a sum of Rs. 106 crore has been provided for the victims of the 2002 Gujarat riot victims.

Sir, I do not think that on any head there is wasteful expenditure and anyone can question the correctness or usefulness of this
expenditure. Each one of them is a compelling expenditure. Therefore, we have come forward before this House to provide this
money.

Sir, Members have raised a large number of issues. In fact, issues raised by members travel far beyond the scope of the
Supplementary Demands. But that is their right. That is the practice that while discussion during the Supplementary Demands or
discussing the Budget the Members can really talk about any Department of the Government and raise any issue. Obviously in the
time available, it would not be possible for me to gather the material for answering each one of these issues but I will try to
address some of the main issues that have been raised.

Sir, I understand the concern largely is about agriculture. I share this concern. In fact, when I spoke at the meeting of the
National Development Council on the 27t of May, 2007 I pointed out and I want to read a part of that speech. What is of
particular concern is the stagnation in production. From 1998-99 to 2006-07, the area under food grain cultivation has stagnated
between 120 million and 125 million hectares. Of this, the area under wheat cultivation has stagnated between 25 million and
27.5 million hectares and the area under paddy has stagnated between 41 million and 45 million hectares. The main problem is
that there has been stagnation in the total acreage under paddy or wheat cultivation.

Look at production. Production of wheat has stagnated between 68 million and 73 million tonnes. Production of rice has
stagnated between 85 million and 91 million tonnes. [R68]

Look at productivity. Productivity is also stagnating. In the case of wheat, it is approximately 2700 kilograms per hectare;
in the case of rice, it is approximately 1950 kilograms per hectare. It is the stagnation in acreage, stagnation in production and
stagnation in productivity over the last eight years which have compounded our problems.

There is another problem. Within India, there is a vast difference between vyield in one State and yield in another State.
Economists call it as yield gap. Let me share some figures here. In wheat, the average yield in Punjab and Haryana is between 4



and 4.2 tonnes per hectare. In Bihar and Madhya Pradesh, it is 1.8 tonnes per hectare and in Maharashtra and Himachal Pradesh,
it is about 1.4 tonnes per hectare. In the case of rice, the yield varies from 2.18 tonnes per hectare in Uttar Pradesh to 1.45
tonnes per hectare in Chattisgarh. So, the NDC, for the first time in the history of NDC, has adopted a resolution where seven
Action Points were assigned to the Central Government and seven Action Points were assigned to the State Governments. This is
not a matter for only the Central Government or only for the State Government. The Centre has to do what it has to do and the
States must do what they have to do. I do not wish to read the Action Points. I can lay it on the Table for the Members to read it.
It is on the website of the Ministry of Agriculture and on the website of the NDA.

One of the items in the Action Points for the Central Government was to launch a Food Security Mission covering wheat, rice and
pulses as a Central Scheme aimed at producing over the next four years an additional eight million tonnes of wheat, ten million
tonnes of rice and two million tonnes of pulses. That is what we are doing and that is why I am providing the initial money for
the remaining seven months of this year.

The second Action point of the Central Government is to introduce a new Additional Central Assistance Scheme (ACA) to
incentivise States to draw up a plan for their agricultural sector more comprehensively taking agro—climatic conditions, natural
resources issues and technology into account and integrating livestock, poultry and fisheries. This will involve a new scheme for
the ACA to State Plans administered by the Union Ministry for Agriculture over and above the existing the Centrally Sponsored
Schemes to supplement the States specific strategies including special schemes for beneficiaries. This is a Rs. 25,000 crore
scheme which was announced by the Prime Minister which the Cabinet has cleared and I will give you the details in a moment for
which the money is being provided for.

When we come to the States, I will not read all the seven points. But the first point is very important. It is to formulate a District
Plan for each district that fully utilises resources available from all existing schemes, States or Central, including resources at the
district level from schemes such as BRGF, the Backward Region Grants Fund, and NREG, the National Rural Employment
Guarantee Scheme. The District Agricultural Plan will include livestock and fishing and be integrated with minor irrigation
projects, rural development works and other schemes for water harvesting and conservation. Each State Government will set up
appropriate units at the district level.

The second point is to prepare a State Agricultural Plan based on District Plans which aims at achieving State agricultural
growth. These are the two things which have been decided after the Budget was passed and for this, the Cabinet has taken two
important decisions.

The first is the decision on the National Food Security Mission. As I said, the National Food Security Mission aims at
producing ten millions of rice, eight million tonnes of wheat and two million tonnes of pulses. This Mission will be implemented.
The Rice Mission will be implemented in 133 districts in 12 States; the Wheat Mission will be implemented in 138 districts in nine
States and the Pulses Mission will be implemented in 168 districts in 14 major pulse-growing States. [MSOffice69]

The total outlay is Rs. 4,882.48 crore over a period of five years and that is being phased out over five years. We are
beginning this by providing the money that is required for the remaining part of the year. If further money is required, we will
come at the second supplementary stage. But the Mission is being launched this year.

The second one is the additional Central assistance for Rs. 25,000 crore scheme. This Rs. 25,000 crore is spread out over
five years. From the second year onwards, it will be Rs. 5,400 crore a year. In the first year, it will be about Rs. 4,000 and odd
crore for which money is being provided.

The States have to draw the district plans, then aggregate it in the State Plan. They have to put in money. We will, then,
give incentives out of this Rs. 25,000 crore. This is also being launched.

Therefore, this Government is acutely conscious of the fact agriculture is the Achilles heel of India's economy and we must
address agriculture. Unless growth rate in agriculture is raised to four per cent, there is no satisfaction in saying that industry is
growing at double digit rate; service is growing at double digit rate, etc. Of course, they are doing well. But that benefit goes to a
very small section of India's population.

The growth must not only accelerate but also become inclusive. Agriculture must grow at four per cent. That is why this
Government, having regard to the stagnation in production and productivity in acreage, is launching these two major initiatives,
the National Food Security Mission and the additional Central assistance of Rs. 25,000 crore to the States, I hope the entire House
will welcome these initiatives.

There was some reference to the Swaminathan Committee Report on Farming. I have the Report with me. I think I have



read it carefully. But I could have overlooked some aspects. What did the Swaminathan Committee Report say? This Report, the
Fifth and the final Report, was submitted in the month of October, 2006. Paragraph 1.2.1 says:

"Fortunately several significant initiatives have been taken during the last two years — two years refers to the UPA
period — to reverse the downward trend in agriculture production and to find permanent solutions to the agrarian
crisis.

Some of the new initiatives are: 1. Bharat Nirman; 2. National Rural Employment Guarantee Scheme; 3. National
Horticulture Mission; 4. Expansion of agriculture credit. (If you allow me without accusing me of immodesty, part of
that is due to the Ministry of Finance's efforts). 5. Lowering of interest rates; 6. National Rainfed Area Authority; 7.
National Fisheries Development Board; 8. Changes in the Agriculture Produce Marketing Committee Act to make it
farmers friendly; 9. Integrated Food Law; 10. Warehouse Receipt Act making warehouse receipts a negotiable
instrument and thereby helping to prevent distress sales; 11. Knowledge connectivity through 100,000 rural
farming service centres."

So, the Swaminathan Committee has acknowledged that this Government has taken eleven major initiatives in two years in
order to boost agriculture growth.

There was a reference to interest rates. Let me quote exactly what the Swaminathan Committee Report says. On credit and
insurance, paragraph 1.5.6.1 says:

"The need is to improve the outreach and efficiency of the rural banking system. The financial services must reach
in time and in required quantities and at appropriate interest rates. The interest rate should be as low as possible ".

That is what the Swaminathan Committee Report says. We are addressing all the three matters. We are trying to reach credit to
more number of farmers. We have added, on an average, 65 lakh farmers a year We have increased the quantity of credit. I
have given these numbers only three days ago when we discussed the SBI (Amendment) Bill.[MSOffice70

I have given these numbers only three days ago when we discussed the State Bank of India (Amendment) Bill. There was
an increase from Rs. 84,000 crore to Rs. 2,05,000 crore. This year I have set the target of Rs. 2,25,000 crore, and let me assure
you that I will exceed that target of Rs. 2,25,000 crore and at an appropriate interest rate. I would like to give loans free of
interest rates, but given the economic situation, it is not possible. During the time of NDA Government, the interest rate was 9.5
per cent; in the year we came, we made it 9 per cent and two years down the line, we made it seven per cent. All I can assure
you is that if there is one interest rate that is in my mind, it is the interest rate on farm loans. I will do my best — I cannot make
any promises- I will do my best, but we have made every effort possible to lower interest rate as low as possible. &€|
(Interruptions)

Sir, there was some reference to the Agricultural Risks Fund. As you know, this Report was recently submitted. There is a
reference to the Agricultural Risks Fund. This is only one sentence which I would like to read out for you.

"An Agricultural Risk Fund should be set up to insulate farmers from risks arising from recurring droughts and
other weather aberrations.”

This is all that the Report says. So this has to be examined by the Ministry of Agriculture. They will have to come up with a policy
and once they come up with a policy, certainly the Government will address the issue. It is not as though we are unaware of this
recommendation; we are aware of this recommendation. But this has to be fleshed out into a policy.

Shri Ram Kripal Yadav and a large number of other hon. Member said that all right, 'you are providing money; you are
announcing programmes, but the benefit is not reaching the people'. Sir, all I can say in defence is that we are providing a very
large amount of money. The kind of money that has been provided in the last three years is unprecedented and I use the word
" unprecedented' after careful consideration and thought.

Let me give you two sets of figures. Just compare the figures of the last year of the NDA Government — this is not meant
as a criticism, it is just a fact — and the fourth year of the UPA Government, the current year. For Agriculture in the year 2003-04
Rs. 3,262 crore was given and this year Rs. 8,090 crore was given; For Education in the year 2003-04 Rs. 7,024 crore was given
and this year Rs. 28,672 crore was given. This is about four times. ...(Interruptions) Please bear with me. I will now come to
inflation. I am aware of it. I will read the inflation figures during the NDA period and I will read the inflation figures in 1979-80.
...(Interruptions)



SHRI KHARABELA SWAIN : If you compare these figures with the figures when late Shri PV. Narasimha Rao was the Prime
Minister, you will also come to the same conclusion. ...(Interruptions)

SHRI P. CHIDAMBARAM: Absolutely, and there is no doubt about it. That is why I had said *"Shri Swain, it is not meant as a
criticism, and it is a statement of fact'. For Health in the year 2003-04 Rs. 6,983 crore was given and this year Rs. 14,384 crore
was given; For Drinking Water in the year 2003-04, Rs. 2,750 crore was given and this year Rs. 7,560 crore was given; For Road
Transport in the year 2003-04, Rs. 7,236 crore was given and this year Rs. 14,066 crore was given. If you want to know about
particular schemes, I can give the details. Let me give you a couple of examples. In Sarva Siksha Abhiyan, in 2003-04, it was Rs.
1,951 crore and in the current year it is Rs. 10,671 crore; For rural employment schemes, it was Rs. 4,986 crore in 2003-04, and
this year it is Rs. 14,800 crore; For Pradhan Mantri Grameen Sadak Yojana, in the year 2003-04 Rs. 2,320 crore was given and
this year Rs. 6,789 crore was given.

So nobody can say that money is not being provided. In fact, thanks to the growth and this is the appeal to the hon.
Members, you blame everything and I will answer to the best of my ability. But please do not blame growth. What has growth
got to do with our problems? Please do not blame growth itself. Growth is the fountain head from which all this money comes
and growth is the fountain head from which all these revenues come. If the economy was growing at four or five per cent, this
money cannot be provided. This money can be provided only if the economy is growing at close to nine per cent. [a71]

Do not blame growth. After growth, if there are problems in delivering the services and goods to the people, that, of course, is
the legitimate criticism.

Look at the kind of money that we have devolved upon the State Governments. In the current year, 2007-08, the States'
share of taxes and duties will be Rs.1,42,450 crore. The Non-Plan Grants and Loans will be Rs.38,498 crore. Central Assistance
for State and UT Plans will be Rs.46,609 crore. Assistance for Central and Centrally-sponsored Schemes will be Rs.21,880 crore.
If the taxes to which legitimately the States are entitled are Rs.1,42,000 crore and if the Central Government devolution of Grants
and Loans of is another Rs.1,06,000 crore, thus a total of about Rs.2,50,000 crore is being given to the State Governments this
year. Apart from that, we are giving, under direct releases under Central Plan to States, district level autonomous bodies,
Rs.49,607 crore. Then, of course, the NSSF is available to the States. So, money is not a problem with the States. I have
repeatedly said that there are huge cash balances. On 14-day Treasury Bills, the cash balances are about Rs.39,000 crore. Be that
as it may.

Another criticism that has been levelled is why our roads are not being built quickly; why is Rajiv Gandhi Vidyutikaran
Yojana not achieving the physical targets that have been established; why is drinking water not reaching more villages as you say
it will reach; why is the power plant getting delayed; why does it take a longer time for the fertilizer subsidy to reach people?
These are the legitimate criticisms. But it has nothing to do with providing money. Money is being provided. If there are
administrative or institutional or systemic bottlenecks, I think, these bottlenecks must be addressed.

SHRI KHARABELA SWAIN : Have you provided money to Rajiv Gandhi Vidyutikaran Yojana? Please tell me....(Interruptions)

SHRI P. CHIDAMBARAM: Sir, please ask him not to interrupt me. I did not interrupt him. Therefore, money is being provided.
...(Interruptions) Shri Swain, please sit down. ...(Interruptions) Sir, I am not obliged to answer questions like this. He should
allow me to finish my speech. Please sit down.

Therefore, all I am trying to say is that the economy is growing at close to 9 per cent. The WPI inflation has been brought down
to 4.05 per cent. Large revenues have been generated. These revenues have been allocated under various heads to Ministries and
to States. Yes, every Government is answerable to the people of India and to Parliament why are things not moving faster; why
is delivery not taking place more efficiently, why are physical targets not being achieved. It is for that very purpose that we
introduced the concept of an Outcome Budget. Every Ministry lays before Parliament some time in the month of May or so an
Outcome Performance Budget. I urge upon the hon. Members to look at the Outcome Budget. If there are deficiencies in the
Outcome Budget, I think, it is your right and it is your duty to put questions to that Ministry or to Department and say why are
these targets not being met. All I can say is that we are managing the macro economy in a manner that there is growth, there is
revenue and there is adequate allocation of funds.

I would like to answer about the Rajiv Gandhi Vidyutikaran Yojana. The Rajiv Gandhi Vidyutikaran Yojana is a programme
that we started two years ago. It is being implemented largely through the Central Government Undertakings like the NTPC, the
NHPC etc. There are other agencies that have been involved. It is a very complex programme. The programme is being
implemented but the programme was under-costed. We think that the cost of the programme was not correctly estimated. As we
implement the programme, we find it costs more to carry electricity to a village than it was originally estimated. Because it was



under-costed, the other side of under-costing is under-funding. The costs have since been revised, since more funds are being
asked, I promise that more funds will be provided. The Rajiv Gandhi Vidyutkaran Yojana will gather pace now that more funds
will be allotted. But I concede the point that since it was earlier under-costed, it appeared to be under-funded. Now that the costs
are being revised, estimates have been revised, more funds have been asked and more funds will be provided as and when it is
implemented.

SHRI KHARABELA SWAIN : Thank you.

SHRI P. CHIDAMBARAM: Sir, I do not wish to take much more time because this is only a Supplementary Budget.
..(Interruptions) I am tempted to say that I will give one crore of rupees extra for Members who did not speak in the debate.
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SHRI P. CHIDAMBARAM: Sir, a point was raised about the National Agricultural Insurance Scheme. NAIS was introduced in
1999-2000. We have not tampered with NAIS. Whatever conditions were there in 1999-2000 are the conditions that apply today,
whatever unit was taken for crop cutting is the unit today and whatever machinery was there in 1999-2000 is the machinery
today. So, nothing has happened. But we have realized that this is not a scheme that is taking the benefits to the people.
Therefore, for the last two years I have been saying that NAIS is being revised. The Ministry of Agriculture has drafted a Revised
NAIS. This is being examined in the Planning Commission. Once the Revised NAIS comes about, we will introduce the Revised
NAIS. I have said so in this year's Budget Speech also.

But as far as claims are concerned, let me make it very clear that claims are being settled. Let me give the figures for the last
three years. In 2004-05, the total claim was Rs. 1,198.45 crore, the settlement was Rs. 1,198.22 crore, only Rs, 23 lakh remains
to be settled in that year. In 2005-06, the claim was Rs. 1,398.06 crore, the settlement was Rs. 1394.79 crore, the balance is
only Rs. 3.26 crore. In 2006-07, the hon. Member is right, the claim was Rs. 1,273.49 crore, the settlement so har has been Rs.
452.85 crore, the other claims are being processed since claims of 2006-07 will be paid only in 2007-08.

SHRI KHARABELA SWAIN : Will you take Gram Panchayat as the unit?

SHRI P. CHIDAMBARAM: All I am saying is that the present unit was the one which was decided in 1999-2000. We are revising
the NAIS. When we revise, we will come to the House and tell what the new scheme is. The scheme that is being implemented
today is the same scheme which was introduced in 1999-2000.
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SHRI P. CHIDAMBARAM: Sir, if the hon. Member will write me a letter today that so and so branch of the Bank of India is

charging 12 per cent rate of interest for crop loan, I will take action before 5.00 p.m. tomorrow. What he says is not correct.
Every nationalized bank for Rabi and Khariff season is charging only 7 per cent rate of interest for crop loans. The Regional Rural
Banks are also charging only 7 per cent. We have given a subsidy of 2 per cent to cooperative lending institutions and requested
them to charge 7 per cent rate of interest. If any State is charging more than 7 per cent, the fault lies at the door of the Chief
Minister concerned. ...(Interruptions)
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SHRI P. CHIDAMBARAM: You write to me today. By 5.00 p.m. tomorrow we will take action.

Sir, many States have given a further subsidy. For example, Tamil Nadu gives an additional 2 per cent subsidy and the rate of
interest there is 5 per cent. Karnataka, I think, gives it at 5 per cent. Andhra Pradesh gives it at 5 per cent or 6 per cent. Orissa, I
remember, gives it at 6 per cent. Many States have given their own subsidy. We are giving 2 per cent subsidy and States are
giving their own subsidy. I think Punjab is also giving 2 per cent subsidy or 1 per cent subsidy and they have reduced the interest
rate. Therefore, we are giving 2 per cent subsidy. Let the States also pitch in with 1 or 2 per cent subsidy and lower the interest
rate. But that is a matter which is engaging our attention constantly.[R72]

[r73]Sir, let me quickly conclude by saying something on inflation. Inflation is @ monetary phenomenon and you will see that is
discussed in great detail in the Economic Outlook published by the Economic Advisory Council, which many Members referred to.
Core inflation is measured by netting out energy prices and food prices. Monetary policy really does not impact food prices and
fuel prices. We have no control over the crude oil. The crude oil today is 72 dollars per barrel and food price is a function of
demand and supply.



The reason why there is pressure on food prices and that is what I have mentioned is stagnation in the production of wheat, rice
and pulses and also edible oil seeds. Unless we sharply increase the production of wheat, rice and pulses, this country will
continue to face the same pressure which is why I said in more than one fora that no country as large as India can depend on
imported foodgrain. We have to grow foodgrains, nearly all the foodgrains that we require. That is why, we have launched the
National Food Security Mission. That is why, we are offering a Rs.25,000 crore plan to States to incentivise States. But in the
short run, we have to manage through imports, we have to augment stocks.

But on core inflation, minus fuel and minus food prices, monetary policy steps and fiscal policy steps have worked. Core inflation
is now down. The WPI inflation is now down to 4.05 per cent and we have to control WPI inflation. Look at the inflation record
of this country. In 1979-80, the WPI inflation was 17.1 per cent; between 1990 and 1995, when the reform process started, the
average inflation was 11 per cent; between 2000 and 2004, the WPI inflation was 4.9 per cent. The RBI, this year, having regard
to the growth rate have set a target of between 4.5 and 5 per cent. But our goal is to keep it close to four per cent. We will take
monetary and fiscal steps as well as supply side measures to keep WPI inflation down to between 4 and 4.5 per cent, hopefully
close to four per cent.

But on essential commodities, like wheat, rice, milk and oil seeds, this is a matter of supply and demand and unless supply
increases, there will be pressure in prices. But I am sure, if you raise a proper discussion, the Minister of Agriculture, Food and
Consumer Affairs will give a comprehensive answer to the steps that he is taking to ensure the supply.

With these words, I commend the Supplementary Demands and request that they may be passed.
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Minister to do something...(Interruptions) He is not giving any assurance today...(Interruptions)

SHRI P. CHIDAMBARAM: Only the Prime Minister can assure you.
SHRI KHARABELA SWAIN : The next Government will do it.
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MR. DEPUTY-SPEAKER: Please sit down now, Mr. Yadav.
Hon. Members after the Supplementary Demands are passed, we will have "Zero Hour" also.
I shall now put the Supplementary Demands for Grants (General) for 2007-08 to the vote of the House.
The question is:
"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account

shown in the third column of the Order paper be granted to the President of India, out of the Consolidated Fund of

India, to defray the charges that will come in course of payment during the year ending the 315t day of March,
2008, in respect of the heads of Demands entered in the second column thereof against Demand Nos.
1,8,9,11,12,14,18,19,23,28, 32,33,35,44,46,48,50, 52 to 54,56,57,59,63,65,67,69,70,78,86,87, 93,99,100 and
104."

The motion was ad[r74]opted.



